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concerned, those persons in charge 
evidently want a proof, a certificate. 
The hon. Minister has just now assur-
ed the hon. Members who have rais-
ed this point that if individual cases 
are sent to him he will look into 
them and that bhe Chief Electoral 
Officer has been asked to tour round 
on the spot to take charge of all these 
various matters. 

Shri Tyari: My point is quite differ-
ent. I only wanted to have one clari-
fication as to whether the local Gov-
ernments are entitled to freely, inde-
pendently, without taking the sanc-
tion of the Election Commission, im-
pose any tYPl' of conditions in this 
matter. 

Mr. Speaker: It is clear. But 
when a man wants to have proof 
whether a person came from Pakistan 
or was h(!re, what can the Election 
Commission do? 

Sbrl Tya,l: They should take the 
sanction of the Election Commission 
first. 

Mr. Speaker: EVery time? Whe-
ther Shri Tyagi is a refugee or not, 
etc.? It is impossible for them. 

SbrlmaU Renaka RaJ (MaIda): If 
it is rl'Cogni:;cd t.hat a refugee certi-
ficate is enough and somebody pro-
duces It, that should be enough evi-
dence and therl' should not be any-
thing more required. 

~.' Sj; 'llio;('r: Th!' hon. Minister 
!io '1 ': ~ ' I' ' '. Itt' ~ ~  if tht'rc 
aI',' ·,ll.I"''':d,.: ' ~',  !.h.'y rna\, be 
brought to his no:ict· and that h'e will 
issue general instructions also. If 
he ftnds that a similar Instruction bu 
been lOven-that a certiftcate is 
necessary-he will look into that 
matter. 

Sbri A. It. S.: In fact, if thia had 
been brought to my notice earlier 
that the head of the family is en-
rolled and yet. thole WM belon, to 
the family liTe apin aueeS to pro-

duce certificates-and it is well known 
that these migration certificates can-
not be produced now after the lapse 
of all these years-the Chief Election 
Commissioner has himself been to 
Assam and 1 would have asked him 
to make specific enquiries about it. 

Shrl Manean (Darjeeling): May 1 
submit that similar difficulties are 
faced by the Nepalese also? Those 
whel were: in tnc vutE'rs' list of 1952 
and 1957, they are also being exdud-
ld and tn('y 2,. (: be;ng asked to pro-
duce the citizenship certificates in 
order that they may be enrolled in 
the voters' list. This is a very 
serious situation. It obtains only in 
Assam. 

Shri A. K. Sen: The Nepalee 
sufferer is as much as suJferer as the 
Bengali sufferer and, therefore, if he 
has suffen'a-bolh of them-from 
the same inconveniences, Which are 
not warranted by law, that will cer-
tainly be looked into. 

Mr. Speaker: The bon. Membel- will 
being these matters to the notice of 
the hon. Minister. 

12.19 brs. 

RAIWAY BUDGET-GENERAL 
1 I ~ . 

Mr. Speaker: The House wm now 
reSWDe the general discussion ot the 
Railway Budget. Sbrimati Krishna 
Mehta was in pC'Session of the House. 
She may continue her speech. 

~ "'" "'" (lIP! ~ 
1I 1f '~  ~ ~, :h-r fir; ~ 
Q tq1' 'fT, Jt ~ ~ II>i lilt 
~ . ~~ i ~ ~ 
~f 1 

Mr. S ..... : When will the KinJa-
tel' reply' 
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iU mit; ~  ... tit, 
Dr. Krlshaaswaml (Chingleput): 
An unfortunate trend that is visible' 
in recent debates on the railways is 
the studious attempt made to brush 
a.side all regional demands on the' 
footing ot their being not commer-
cially profitable, or of having a low 
priority. I am not one of those who 
brushes aside commercial criteria. 
But let us apply this test to the 
investment that has been made in our 
railways in recent years, and ask 
ourselves the searching question 
whether this e~ e  has been 
well directed or not. 

Durin, the Second Plan, as my 
hon. friend the Railway Minl.ter 
pointed out, the expenditure to be 
incurred is of the order of RI. 1,121'1 
crores. A substanf.lal portion of this 
investment Ie fed from the ,eneral 
exchequer. It i. about RI. 830 or 
RII. 840 crores. Part of It Is from 
the depreciation reservetl, A third 
portion comes trom external Bouren, 
to the tune of RI. 332 crores. The 
fundi allotted from the ,eneral ex-
chequer have to be paid for at the 
rate of 4·25 per cent. The utilisation 
of depreciation rMt'rve!l reftectl the 
nonnal ploughJng back of funds of 
a good business enterprise. But let u. realise that Rs. 332 crorell 18 a 
contingent liability. and in judgln, 
the sol'R!nC7 ot our railway., we will 
have to take into account their calM-
city to pay back this amount that 
hu been borrowed. 

Viewed in thl. perwpecllve. the 
cnacial question whleb will have to 
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be faced is this: With the existing 
shortage of resources. are the rail-
'ways utilising their allocated re-
sources to the most advantageous 
'Use? With the existing rate struc-
turE', I must confess that not enough 
will be earned to pay our way fully. 

My hon. friend, the Minister of 
Railways, in an elaborate justification 
of transport performance, has pointed 
out that the railways can take credit 
for what has been achieved. I yield 
'to none in my admiration for rail· 
waymen, and I am glad that the 
Railway Minister has paid his tribute 
to the administration for the manner 
in which it has solved certain pro-
blems. 

The han. Minister remarks: 

"This increase of 50 per cent in 
ton miles has been handled with 
additions only of 29 per cent and 
26 per cent in the wagon holdings 
and in tractive effort of loco-
motives respectively. This reflects 
the increasing operational effi-
ciency of the Railways." 

'But I would like this BOUIe to advert 
to an important aspect of this matter 
which it should not leave out of 
account at all. The mere fact that we 
al'e carryinl more ton miles is not an 
adequate or a complete justification 
of our transport performance. If 
railways nrc a service which have to 
be paid for two necessary criteria 
have to be taken into account. First-
ly, is thf' service able to pay its way 
at current prices? Secondly, is the 
available capacity used to the full in 
all sectors and throughout the year? 
With full utilisation and at existin, 
rates. are we able to earn enouch and 
lift most of the traffic? I am certain 
thai due to considerablc:o experience 
in handling traffic WI:' have effected 
improvt'menta In the constructional 
costs and maintl:'nanc(' of way and in 
the c ~  of haulale, but much more 
remains to be done, and it is no use 
patUIlJ ourselves on the back and 
Hyin, that the railways are extreme-
.17 .ak:ienL 

I should like to put this question 
to the House. If we are not able to 
pay our way-and in certain cases we 
may not be able to pay our way-it 
is the House primarily that will have 
to ask itself this question: on what 
principles should we subsidise the 
railways? There may be political 
considerations, there may be strong 
regional considerations which have to 
be taken into account in the interests 
of emotional integration of the coun-
try, in deciding on the degree of sub-
sidisation. 

My han. friend has said that rail-
ways are a public utility. What do 
We mean by saying that they are a 
public utility? The general assump-
tion is that the railways, because ot 
their monopoly position, should not 
utilise it to disadvantage, and act in 
a manner which shows that they are 
not a public service undertakinl. It 
does not mean that the railways 
~ uu  be a phll!mthopic organisation 
in the least. 

I should like to deal with some ot 
the a9pects of the loans that have 
been given. There is a sonl and a 
dance that is made by some of the 
experts in the Railway Board by 
suggesting that 4' 25 per cent is high. 
I do not say that it is only the Rail-
I' .. :iy noard :hat srys it. Many at 
thf' public sector industries have also 
made a song and a dance about it but 
I should like to ask a very sbnple 
question. If today the Government 
of India is borrowing at " per cent, it 
is not because lenden are willing to 
advance )oans at" per cent, but 
because the Reserve Bank takes most 
of these loans at " per cent,-in other 
words, because there Is a considerable 
amount ot deficit financin, in our 
system. 

Let mt' make my position very 
clear. I am not against giving a 
subsidy to any public enterprise, but 
let us give it not unknowingly. Let 
WI realUe what we are doing. and let 
subsidies not become a built-in ele-
ment of our econOlD1'. It ia On this 
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principle that we should view certain 
aspects of railway de\'e-lopment, 80me 
of the new connections that have 
been made to the Bhilai steel plant 
and the other areas, where our Rail-
ways have to lift coal Or possibly 
transport steel. 

I should like, with a great respect 
to my hon. friend the Railway Minis-
ter, to point out that I am in total 
disagreement with him when he says: 

"The financial benefit to the 
nation in the freight bill is only 
one item of such indirect contri-
bution. In the matter of employ-
ment potential, it should be 
appreciated that large numbers of 
persons are employed by contrac-
tors performing Railway work and 
by the numerous manufacturers 
of various types of railway equip-
ment. All these do not figure at 
prepent in official statistics." 

Wh:::h is the enterprise thal cannot 
daun to make the same type of 
jndircl't contribution to the economy? 
For my part that ar,ument is lealt 
convincing, and I wish it had been 
left out of account in the Buellet 
sPeech altogether. 

From the point of view of policy it 
~' be admissible to transport cer-
tain articles which are in the export 
trade at cheaper ratel, but let \d 
realise that it is a matter of really 
social policy, and these reasons have 
to be stated before Parliament, so 
that final approval might be given to 
it. But not all subsidies are of the 
AIne order. I have grave doubts 
regarding certain aspects of railway 
development. 

The transport costs, even in the case 
of our steel plants, must, in large 
measure, reflect the economic calculus, 
and If Parliament knowln,ly .. ya, 
"Lct u~ bear a pcx1ion of the costa, 
let WI share to a certain atent the 
lranaport costa", then 1t would be a 
different matter. And 1t is a thin .. 
which wi1I appear to be an4 &kG lift 

us a proper appreciation of what 18 
happening. 

Now, what is the justification of 
our having an air-conditioned janata 
train, which today is running obvious-
ly at a 105s'.' One would have thou,ht 
that from the point of view or sub-
sidisation of traffic, it would have been 
preferable to have an air-conditioned 
freight train for carrying goods of 
pt!'rishnble QUg',tv from one end of 
India to the other. Particularly, in 
these difficult days, when the COllt of 
living is mounting up, when, as every 
economist realises, the rise in cost of 
living is due to the rise in prices of 
fOOd articles as distinguished from 
cereals, it may be important to con-
sider the advisability of havin, such 
air-conditioned freight trains runnin, 
but certainly not air-conditioned 
janata trains for keeping, shall I say, 
the most vociferous sections of our 
community silent? That itself may 
be welcomed, but it is too high a price 
to pay, by running a subsidised air-
conditioned janata exprl!1fs. 

There have been many of my 
friends who have been aayin, that 
when we put forward demands in the 
south for more re,ional development, 
we are not aking account of commer-
cial criteria. But why mould we not 
feel neglected when there is waste 
occurring On this scale? Why should 
it not be feasible not only to have 
electrificatiOn from Madras to Vrldcfa-
chalam, but also electrification from 
Madrall to Jalarpet or to have a 
Salem-Bangalore railway link, which 
would certainly brin, in hilber com-
mercial returns and which would tend 
to link the industrial bplt area in the 
South? We ought to, and I re.pect-
fu ~' luggm,t to my hon. fril.-nd the 
d:\'nam:c Minister of Railways that be 
ahould take a fresh look and a new 
look at nll.ay policy 10 that he 
m18ht alter his perspective. 

lIy hon. friend the Ral1".,. ~ 
ter'-it is not my desire to be erltlclal 
or all that he .... IBl4, but I tblDk 
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that on some of these matters he haa 
been tripped up badly by his advisers 
-haa pointed out on page 3 of hi. 
.peech (and it is an important 1hinI 
which I should like to bring to the 
notice of the House): 

"There are al1l0 other pertinent 
considerations; a noteworthy fea-
ture Is that, durin, a develop-
mental periOd involving heavy 
increases in capital investment, 
even certain completed works on 
which capital expenditure ia 
booked in a year will not be 
adequately remunerative unit 
after they have been in use for 
some years. This applies in 
greater degree to works in pro-
gress at the end of a year but not 
brou,ht into USe yet.". 

Certainly, this is a very logical argu-
ment, but there is a danger of over-
looking other aspects of logic and 
OVt'r-l'mphasising this aspect. That, I 
think, 15 what haa occurred in the 
budlet speech, and in the papers that 
have been supplied to us by the Rail-
way Board. 

I ask two questions. Firstly, what 
is the proportion of this investment 
to the total? Secondly, even if we 
are unwilling to state facts in public, 
,·et, when we are drafting our policies, 
let us bear these facts in mind. There 
are large amounts shown in our 
records and in our budgets, of invest-
ment at "original or historical" cost. 
For instance, the amount of Rs. 1,500 
crorell there in the Railway Budget 
prartllall) J e . ~ the amounts that 
have bee.n invested at the old "origi-
nal or historical" prices. U they are 
now revised So as to brin, them in 
conformity with present values, we 
can ask ourselves the pertinent ques-
tion: WhDt is the rate of return on 
capital inve!ltment that we would be 
,etUng? I am only asking that this 
is " matter which ouaht to be taken 
Into attount. Even if We are not 
willing to face these facts, let us at 
least consider some of these thinp, so 

that we might be in a position to find! 
out whether We should extend some 
of these investments both from the 
point of view of social benefit anel 
from the point of view of commercial 
profitability. In many instances, the 
commercial benefits and the social 
benefits tend to be in close unison. 

Here, let me advert to a particular 
aspect of railway policy which has. 
caused considerable disquiet not only 
in the south but in many parts of 
Indin but We do not seem to realise 
that the railways should not be con-
sidered to be only a monopoly. We 
have to take into account the fact that 
there are investments in roads which 
are very important, and which ought 
to be viewed not as a rival to one 
form of trarrsport but as a comple-
mentary thing which has to be taken 
into account. But, along with the 
investment in roads-and today most 
exponents of the Road Congress only 
emphasise greater invt.'5tment in 
roads-there is another, and a more 
important issue, that will have to be 
faced not only by Parliament but by 
the varioua State Governments, an 
issue of very ,reat importance. What 
is it that we are going to revise rates 
of taxation of vehicles and of even 
diesel oil? I do not wish to go into 
the various aspects of the indirect 
taxes which have been imposed by the 
Finance Minister. I shall take them 
up on another occasion. But, as R 
result of the mOlicRI policy that we 
llave pursued, many of our trunk 
roads are under-utilised. The magni-
ficent Mysore-Bangalore trunk road 
is today hardly utilised, and the 
reason is to be found in the fae: that 
we have taxed the vehicles SO much 
that it is next to impossible for 
vehicles to ply on them. IndcPd, in 
the thirties of this century, we took 
great credit for the fact that we were 
progressive in abolishing toll gates, so 
that the ,·ehie!es might move more 
freely, but the other exat'ticms that 
we have imposed on vehicles are of 
such a serious order that there is even 
non-utilisation of &bese various roads. 
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J also feel that the diesel duty that 
has been put bas tended to jeopardise 
a great deal of real traftic in many 
parts. 

My bon. friend Shr! Asoka Mehta 
yesterday came out with a plea that 
there were large numbers of people 
in the south travellin, by buses. J 
am not going to put forward any 
regional demand, but J do think, and 
it ought to be clear to him, that if 
there are really any difficulties in 
baving a greater amount of large-seale 
investment,-of course, there must be 
8 certain ",mount of investment by the 
railways tn these areas-then, obvious-
ly, steps ought to be taken by Gov-
ernment and the Railway Minister in 
particular not to stand in the way of 
road development in these different 
areas, so that we might have a chance 
Of really prospering. My hon. friend 
may not directly stand in the way of 
road development, but the way in 
which duties have been imposed on 
diesel is directly due to the Railway 
Ministry's strong attitude on many of 
these maUers. 

Sbri Ja .. Jlvan Ram: But I have to 
pay more myself. 

Dr. KrisbDaswaml: But when diesel 
becomes a major part of your raii-
way expansion, then the duties will be 
rt'duced. May I wish him ereat 
success in having a rapid introduc-
tion of dieselisation sO that he may 
not penalise  road traffic. 

My hon. friend in his budget speech 
said that We should have co-ordina-
tIOn and integration of thelle different 
forms of transport. Sir, these words 
t. ave ;nE co!d. for, auring these years, 
dUring the fifties in particular, c0-
ordinatiOn and intE"gration are the 
most abused words in the language of 
politkal planning and social welfare. 
Belore, we co-ordinate .. 

Shrimatl 
(Coimbatore) : 
HlIldi! 

Parvatbi 
Change 

KrIsbDaD 
them into 

Dr. KrIsIuIuw&mJ: That is another 
problem which We shall have to deal 
with. First of all, by merely chanc-
ing from one language to the other, 
We do not seek to alter the basic 
thing, but these two words have been 
used either to stifle all development 
or to give powers of dictatorship to 
particular monopolies. That is the 
history of these two words, 'co-
ordination' and 'inte,ration'. But I 
do not want to 10 into this matter at 
considerable lenltb. The main issue 
that will have to be faced is this. 
Before we even think of co-ordinatinl 
and inte,rating, what exacUy is the 
future of the railways that we envi-
sage? How are they ,oin, to pay their 
way? How far is the ,eneral ex-
chequer ,oing to subsidise them, if 
necessary? Once these ilsues are 
faced, the general exchequer will 
have a dominant voice in allocatinl 
the funds between different methods 
of transport and thus assiBtinl in the 
equi-regional development of the 
varioUs parts of India, 90 that no 
particular part of the cOllntry might 
feel aggrieved as a result of unneces-
sary preoccupation with the develop-
ment of only one or two areas. 
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Mr. Deputy-Speaker: A number of 
bon. Members are yet to speak. Now, 
I have to call some Members from 
the Congress side. Theretore, the 
Opposition Members should have to 
wait tor a little while-at least an 
hour and a halt. 
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Shri J. R. Mehta (Jodhpur): Mr. 
Deputy-Speaker, I wish to be excused 
if I begin by making a complaint, and 
it is rather a serious complaint. My 
camplaint is that the railway a'dmini-
stration has been cold-shoulderin, 
almost all the demands for new rail-
way lines, coming from all quarters. 

Mr. Deputy-Speaker: He migbt 
move forward if he ~ to press 
them with much force. 

Shri J. R. Mehta: That does not 
depr,nd upon the distance between 
me and the Railway Ministry. It de-
pends upon the force of conviction. 

An bon. Member: If he comes tor-
ward he will be more audible. 

Shrl J. R. Mehta: I will try to speak 
louder. 

I was saying that my complaint ii 
that the railway administration has 
be,'n cold-shouldering almost all de-
mands from all quarters for new rail-
way lines except, of course, those 
which are needed for the benefit ot 
heavy industries we are setting up 
and for thE' mov("ment of raw mate-
rials needed for those industrie3. 
Perhaps the House is aware that al-
most every State is laying stress on 
its rl!quirements in the direcUon of 
new railway lines and almost every 
hon. Member of this House has some 
proposal or other to make, and these 
proposals have been put forward on 
the floor of the House from time Lo 
timt:'. Thin,s have come to such a 
pass that now probably most of the 
members do not think it worthwhile 
repeating those demands except as a 
vote-catching device. 

I know what the reply of the hon. 
Railway Minister and the railway ad-
minirtratioo will be on this point. 
They will say that no ODe is more 
interested in havinC more railway 
linea than themselves but It Ja IIIODQ' 
which malt('S the mare 10. Tb.,. wiD 
s&7 that the money whicll Is beJnI 
liven to them br the PWmiDJ Com-
mission Is Ju!t suftlclent to meet t,", 
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COoit of the railway lines required for 
development of heavy industry and, 
therefore, they are helpless. 
This is, I think, correct to some extent. 
But with all my goodwill for the: 
Railway Minisler and the Railway 
adm:nistration I am not inclined to 
ahsolve them from all responsibility 
iR this ~e . The hon. Railway 
Minister is not here, but I think most 
hon. Members will agree with me that 
he is a valiant fighter who can manage 
things his own way and I do not see 
why if he uses his force and good 
ulftces he should not be able to get 
"II the money that he requires from 
th( Planning Commission. On pqe 
14 of his e ~ to ~ House he has 
the following observations to make on 
this point: 

''The provision fOr new lines is 
being e e~ in consultation 
with the Planning Commission. I 
am hopeful that it will be tound 
possible to make a further a\loca-
tion of funds, to meet the demands 
tor new lines to be constructed on 
grounds Of political, social and 
economic drvelopment in certain 
aren, mor£' particularly in the 
South." 

U lin. 

I would only say that the House 
expects that he will come up to his 
reputstion as a valiant fighter and that 
in dOing 80 he will have the full 
support of thiS House. The issue is 
plainly one 01 the potency of the hon. 
Railway Minister matching 

Mr. Depat,-Speaker: Not of the 
potency of his deputies? 

SUi l. Ii.. MeIlta: They are includ-
£:d therein. 'nle sineular denotes the 
plural in this c:ue. 

The issue ia plainly ODe of the 
potency of the hoo. Railway KID1Rer 
match"" with the J'eIrPOId1vea.. 01' 
the ~ c e., .0 to .Y. at tbe 
Pluuuaa Commiuloa and I hope that 
th. Gnp wilt PftVan cwn ate other. 

Mr. Deputy-8peaJr.er: U the intran-
sigence of the Plannin, ConunilaiOll 
iii matched against the potency of Ule 
hon. Railway Minister, we have to see 
who wins. 

An HOD. Member: Impotency? 

Shri J. R, Mehta: I said 'potency' 
l,nd not 'impotency'. 

Shrlmati Dta Palehoudhurl (Nabad-
wip): The han. Minister will win. 

Shri J. R. Mehta: 'Intransigence' 
may appear to be a harsh word, but 
I feel that In denyinl: railway lines 
to areas whil'h art' coilled backw3rd 
:Ireas we are doing a great injusLicc 
to them. This i:; neither Rocialist 
plannIng nor is it ~ ~ c  with OUI' 
rrOfl'!lsions of bringin& the bllC'kward 
areas in B linc with the more advanc-
I'd areas. 

I ;101 swan! that road deVl:!lopml'nt 
;:' guing apa('e and that there ill It 

,'eclion of the proplc who think thai 
this ~ u  eo a 10111 way to make 
up for the opening of new lines In 
nreas where they Are demanded. 1 

thmk this is not altogether B correct 
Impression. So lar as passenger 
tl·affic is concerned. this may be true 
to some extent, but this is not true 
!'O far 115 goods traffic is roncemed, 
particularly in the COR£' of good!! which 
'lrt' conllidercd ("8scntial commodities 
M' which are heavy goods and which 
the railways at present carry at an 
unremuneratlvf' I·ate 81 the hon. Rail-
way Minister himlClf pointed out in 
his spe('Ch. IWad transport can never 
hf' eXJ>('Cted to take up that trame. 
After all, we mwt remember that 
mOlt of the backward areas are only 
IhO!l4' which do not have ~ 

within ·thelr easy reach. So that 
.hould enable w to see thin,. in their 
Tlroper perspl!Ctlv(·. 

Let w lee wha' the rate Of deft-
lopment of railway Unea baa bean 
duriDc the SeeoncI Five-Y.., Plaia 
and wbat It II ,oIDt 10 be duriq tbe 
Third riw-Ynr Plan. As will aPPt>ar 
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from the hon. Minister's speech, we 
constructed 800 miles of new railway 
lines during the Second Plan and our 
target for the Third Five-Year Plan 
is 1200 miles. I need hardly recall, as 
I have already pointed out, that what-
ever we constructed during the Second 
Five-Year Plan period was for the 
benefit of new heavy industries which 
we are setting up. And presumably 
what we have planned for the Third 
Five-Year Plan will also be just suffi-
cien! for that purpose. So looking to 
t.he nc('u!! of the country the provision 
whi:'1 has becn madl' lookl': to mp to 
hI' vcry meagr<'. 

I am not sure of the figure but my 
c ~  is that even during the 

pre-war days ou\" programme of con-
struction of new lines was never less 
than 400 or 500 miles and I do not lee 
why when we arc developing the 
('ountry at such a rapid pace we should 
lag behind even thc pre-war standard. 
It we take into account the demands 
all the Stall'S, I am sure it will mount 
up to a very high mileage. Speaking 
for Rajasthan alone, 1 could sa)' that 
it. would be able to absorb a thousand 
or ~ miles of new railway linell. 

I will be excused if I just draw the 
attention of the Railway Board to the 
rccent crisis in the movement of coal. 
I should think that we should take a 
lesson from that. The hon. Prime 
Minister's remark during the course 
of his reply to the debate on the 
President's Address showed that our 
planning is lagging behind our deve-
lopment. I think it will be worth 
while reviewing the position so far as 
the railway!! are concerned. 

In view of all that I have said I 
would earnestly suggest to the railway 
administration that they consider the 
feasibility and advisability of formu-
lating R master plan for the railways 
~ u , the reasonable demands of 
the entire country and ,ivin, a rough 
approximation of the financial 
resources that win be required. 1 am 
lure the tuk wUl be of an Jmm.ense 

magnitude, but I am also sure !hat the 
very magnitude of the task will pro-
bably inspire us to greater effort in 
this direction. 

III this eonncction there is one 
observa'ion which I have to make. 1 
find that we are spending much more 
on track renewal and replacement 
~  on constructing new railway 
1 meso The figures which are very 
interesting show that during the 
Second Plan for track renewals our 
original provision was Rs. 100 crores 
and we actually spent Rs. 200 crores. 
As against this our total expenditure 
on construction of new railway linell 
was Rs. 80 crores and we constructed 
new railway lines over 800 miles. In 
the Third Plan we have provided for 
Rs. 170 crores for renewals and 
replacements. If our experience is 
any guide, probably the actual expen-
diture will be ~  double this. So 
far as construction of new railway 
lines is concerned, in the Third Plan 
we have provided for Rs. 120 crore. 
only. So the question is whether it is 
not possible to reverse this process and 
provide for Inore Inoney for the con-
struction of new railway lines rather 
than for replacements. U my 
information is correct, we are 
renewing our track on a rigid formula. 
I would suggest it for the considera-
tion of the railway adminstration 
whether it is not possible to do it on 
a selective basis. After all, we Inust 
remember that even our discarded 
wagon we are pressing back into 
service. The same reasons which 
have prompted WI to do this should 
also prompt us to proceed with our 
track renewals on a selective basia. 
Even about the human matE'rial which 
we are Wling, as the House is aware, 
we are no' 1 ~ vct1 rigid. Some-
times we n" LoU"," .. people who have 
been superannuated. So I would suI-
pst that this suggestion should be 
considered, the position should be 
reviewed and, if possible, some of the 
provision for track renewala should 
be diverted for constructing new lines. 
or COIII'8e. this Is only a palliative. Tbe 
SUa-tiOll wblch I have made is DOt 
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• perfect and a complete solution, 
which is that We must look forward to 
getting from the Planning Commis-
sion substantial moneys for construc-
tion of more and more new railway 
lines. 

Mr. Deputy Speaker: Shri AjiL 
Singh Sarhadi. 

Sbrl V. Eacbaran (Palghat): This 
side also. 

Mr. Deputy-Speaker: There are no 
sides that I am looking to. The hon. 
Kember should realise that it is the 
parties that give the names. There-
fore, hon. Membes Should consult their 
own whips first and then complain 
against me. 

Sbri Ajlt Slurb Sarbadi 
(Ludhiana): Sir, the Railway Minister 
has done well to give us a correct 
picture of the railway system both in 
regard to its achievements as well all 
its shortfalls and failures. There are 
certainly some features in the railway 
budget that are creditable indeed and 
others where one is disappointed. But 
the overall picture is certainly en-
couraging, for which the Railway 
Administration Reserve congratulation. 

Railwa) s have a very important role 
to play in the developing economy of 
the counl.ry, and I feel that they have 
stood well the strain and stress in our 
planned economy for the last ten 
years. But at the same time I would 
certainly support the hon. speaker 
who preceded me that the Railway 
Administration, and particUlarly the 
Railway Ministry, have to see that 
there should be an overall develop-
ment of the country and attention 
Should not be wholly diverted to on£' 
sector, the heavy industrial sector, on 
which it ~ !>{en {'''ntereel in the last 
two plans. 

While dealing With Ihis point 1 admit 
that there has been an operational 
efticiency, or rather improvement, in 
the pauenpr train service, both in 
the matter of relief of overcrowding 
as well as in tho: mattpr of punctuality. 

Diacuaion 

But I would ask the hon. Minister of 
Railways: what are the methods and 
manner of fizing up the augmentation 
of the extra passenger services! I find 
that during the last five years all the 
augmentation has taken place in the 
south. We have got certain figures, 
overall figures, to show that there hal 
been improvement In overcrowding on 
the broad-gauge line and that the 
extent of overcrowding has gone down 
from 16 per cent to 13 per cent. That 
is creditable. Unfortunately we have 
not got the break-up of the different 
Railways, particularly the Northern 
Railways. If I recollect rightly, three 
years back whcon a break-up was given 
we were told that the extent of over-
crowding on the Norlhern Railway 
was 21 per cent. Now, I would submit 
that when the augmentation of 
passenger services has taken place, it 
should have been there where the 
overcrowding had ~e  greater. And 
I submit. that the overcrowding has 
been the maximum in the Northern 
Railway, though we have not got the 
break-up here. But despite the fact 
that there is so much overcrowding 
there has bLocn no augmentation of 
passenger train services except for 
one Janata and one duplicate mall that 
have been introduced. This was a 
complaint I made last year alBo, and I 
repeat it with greater emphasis, that 
there should be fixation of priorities 
in the matter of elimina1ion of over-
crowding and lOWering of its percen-
tages tor each zone. I support Shri 
Asoka Mehta when be said that about 
each zone the Railway Board should 
give us the figures of overcrowding, 10 
tha1 we might be able to judge and 
assess the position. I have occaaion to 
travel very often in the north, and I 
feel that overcrowding is far above 21 
per cent ev£'n in Northem Railway 
north of Delhi. ThLs Ls my grOUle and 
complaint and my request is that thl8 
point should be looked into and the 
passenger train services should be 
augmented. 

Here I may lubmit that it would be 
appreciated that Punjab caten not 
only to the Punjab State alone but It 
i. also a part of the S)'Wtem In tbe 
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north and caters to Himachal Pradesh 
as well as Kashmir and Jammu. a vast 
population of 2 crores and 20 lakha and 
an area much vaster. Therefore, 
attention has got 10 be paid to this 
matter. 

My second point is about the goods 
services. Here I do congratulate the 
Railway Ministry that there has been 
a steady improvement in regard to the 
goods train operation also. But it will 
be seen that so far as the speed is con-
cerned it has come down to some 
extent. Of course it is a fact the quick 
goods services like the crack goods 
trains haVe been introduced and they 
have also introduced express trains for 
goods. Despite this, what we find in 
the figureR is that whereas in 1950-51 
the average speed was 10' 8 miles per 
hour and similarly in 1951-52 it was 
10' 7 miles pl,r hour, at present it is 
only 10 miles p'.!r hour in 1959-60 and 
it wa!: 9' 48 miles per hour in 1958-59. 
So if we compare the figures of miles 
pt"r h •. lur we \\ ill find that we are 
below the 1950-51 and the 1951-52 
level. or cours" it has been said in 
regard to goods traffic. It is admitted 
that they have been able to lift a very 
much lower load than what was 
('xpected otherwise. These figures I 
have submitted are despite the tact 
that th(' crack goods trains have been 
introduced and the scope or the 
e ''.1~ trains for goods has also been 
('xtendt'd. Yl·t it has come low. 

Therefore, to say that the fall in the 
load on the goods trains has been only 
du€' to thf' e c f'~ and the floods, I 
believe. is not a correct assessment ot 
the situation. The fact is that you 
have not been able to ('ompete with 
the road ~ . I am surprised to 
see that the hon. Minister has not 
Kiven UII any inklinJ( or any informa-
tion about the door-:o-door delivery 
systl"m which had been once intro-
duct'd. To say that WI! ~ u  have 
lntearation, co-ordination and an that 
is all ,ood. But I would submIt that 
whalever the 81temaUve aelected be. I 
quite see that t1'et.o competition would 

not be fair and useful inasmuch as we 
have to utilise every source and the 
Railways too have to be given an 
opportunity that every source should 
be fully utilised. But where I elimin-
ate the policy of tull and free com-
petition, to that extent I would also 
eliminate integration and control by 
Lht! Railways or anybody of the tranl-
port system. We have to see in the 
coming transport system that the small 
operator in the trans.port system doel 
exist, that he has got an opportunity 
to work and labour. And when we 
are having an emphasis on the co-
operative system and systems ot that 
kind, we ~ to kE'cp in view the 
interests of the smaH operators. There-
fore, no question of integration alao 
comes. 

Of the three alternatives, namely, 
whe; her there should be full and free 
competition, whether there should be 
total integration or whether there 
should be co-ordination and regula-
tion, the only al:ernative is that there 
should be proper and regulated co-
ordination between the two services 
keeping in vicw the tact that the com-
petilion must be maintainod. As the 
hon. thf' Deputy Minister would be 
I knowing very well, in the United 
Kingdom many railway lines have 
been climinatt.'<i to keep up competi-
tion, healthy competition. ~ un-
healthy competition. 

I need not discuss the Negy Com-
mittl"e report. We have got only the 
preliminary report. But I hope that 
the interests of the small operators 
will be e ~ in view. 

CominJ( to my third point to which 
I have made reference at the ootllet. 
we have to have an overall develop-
ment. 

In this connection, 1 !lUbmit that the 
Punjab plays a very important role 
inasmuch as it caters to the entire 
north. Jammu and Kashmir on the one 
side and Himachal Pradesh on the 
other. The population is 2 crores and 
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2{l lakhs. When we see the overall 
picture of railway lines in the country 
per million of the population,--of 
course, I concede that in India it is 100 
miles or 120 miles per million as com-
pared wi'h 150 in the U.K. or 2,000 in 
the U.S.A.-whatever the mileage, in 
fixing new lines, we have to keep in 
"iew not only the needs of heavy in-
dustries, but other interests also. It is 
~ that we have not made proposals. 
In the ('ase of the Punjab, we have 
bl'cn pressing for a long time and the 
Punjab Government has made repre-
lientation for 17 lines, to which refer-
('D('e has been made yesterday by one 
o:hcl" hon. Member from the Punjab. 
Bul. no atention has been paid during 
all these 10 years of planned economy 
that Wl' have had. Not one lim: except 
the 44 miles Mukherian to Pathankot 
;inl' has been laid. That was for the 
purpose of serving Jammu and 
Kashmir. The J~  which we are ask-
ing for and on which lhe future 
(COllomy of Punjab depends is the line 
which c ec ~ Jagadri with Ludhiana. 
Thi., is an arca which has got the 
larg£!sl l"olll'cntration of srnalk;cale 
u~ '~. Punjab. unforlurwtt']y. 
has got no heavy indus ries at all 
exC'cpt onl: which ~ recently growing. 
the Nanga! f'ertili:;er tactory. In order 
to give in this area easy faciliti('S for 
th(, ancillary industries to send their 
rrooucts to the larger industries, it is 
necessary that atten:ion should be 
given to this from the economic point 
or view and also from the social and 
political points of view. I conl'ede 'hat 
It hitS been stah.."<i by the hon. Minister 
that WI:' havc to take into considera-
1 ion cp.rtain basic factors. ~ is one 
or th(' basil' factors that 'he economic 
development of a certain State should 
he kept in view, partit-ularly when it 
ldcks development in the matter of 
heavy indu81ri('s. I strongly and 
stre:luously press for this line. I am 
glad that the Ministry is taking into 
c'onsideration !he question of having a 
line at least from Chandigarh to 
l.udhiana, a distance of 55 miles. Hen.-, 
I would draw the attention of the hon. 
Minister " 0 one thin,. 'nlill Uae which 
they are taking. 55 miles. run. just 

~ . the road. Whatever it may 

I>UcuuWn 

be certainly the UIe is there. But. 
there is one conlideration. It it .. 
diverted a few miles, 6 or 7 miles, and 
taken .. through the very important 
place of pilgrimage, Chamkaur Saheb, 
commercially, it would be beneficial. 
I believe, the present line has certain-
ly got no important railway bridge. 
But, A little diversion would bring in 
one bridge. But, this would connect 
this very important religious place 
Chamlmur Saheb and it would give a 
very good revenue to the Railway 
Ministry. Then, there will not be the 
complaint that it is not an eamin,line. 
J stress the importance of this line 
from the economic, social and political 
points of view and from the point of 
view of the Punjab and Chandigarh. I 
e ~' much plead for the diversion of 
the line by seven miles through 
Chamkllur Sahcb when the line Is 
cons: fUeted. 

My next point is one to which thfr 
hon. Mini:;!er had made reference in 
his speach. that so far as coal for 
briek burning is concerned, it is given 
/I low priority in the matter or 
mOVl,ment purpolles. There, I have 
got a complaint. It was staled by 
thl' hon. Mini!iter in his reply ill the 
Rajya Sabha that Mogulsaral is the 
bottle-neck, that we are only Able 
to elrar 1800 or 1900 wagom trom 
that place, and thAt is our dlfflculty. 
From that place, We arc ('oterln&, to 
all thl' three or four States: U. P., 
Delhi. Punjab. I quite 1iICe the dUB-
culty But, I submit, while distribut-
ing these wagons, why is Deihl bave-
ing thl' maximum of 150 wagoM 
whereas with rcgard to population 
tlgUTl'!I. and other nN'elsities, it iJ 
entitled to Icsi than 100. Punjab S. 
bdng deprivpd to that extent. 
Chandigam is a growin, town. It '. 
th(.' nf"W capital of truncated Punjab 
which has gOt to develop, to whim 
the Centre is ,iving help and tor 
whirh the Centre should ,ive further 
help. The development and ,rowtb 
of Chandigarh hu slOWed down be-
('aU1le of the absence of briclu, The 
abeence of bricb is due to abienee 
of c.ooaJ £Ven out of J800 or llJOO 
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wagons that are being cleared from 
Mogulsari, why is Punjab giv.cn leu 
than its entiilement and why is Delhi 
given more, where still you can get 
as many bricks ~ you require for 
house construction? 

An lion. Member: It is the capital 
of India. 

Sbrl AJlt Slnrb SarbacU: Certainly 
the capital of a State should have 
equal priority. I will ask the hon. 
Deputy Minister to see why Punjab 
is given less. Even the Finance Minis· 
ter, the other day, in his speech said 
that house building has to be given 
lome encouragement. Holiday has 
been given in the matter of taxation 
so far as house building is concerned. 
I would strongly stress that the bon. 
Minist(!r should look into this aspect 
and see that the Punjab should not 
be given stepmotherly treatment in 
the matter of supply ot coal when 
not only on it depends the growth 
and development ot Chandigarh the 
capital, but also the small-scale in-
dustries which are coming up and 
which are slowed down because of 

e c ~ of coa\. 

My last point pertains to amenities. 
Of course, I admit that the Railway 
Convention Committee has recom-
mended a sum of Rs. 3 crores per year. 
I am surpril;ed to see that whereas we 
have reached a gross revenue of Rs. 
489 crores, an [ncrease at 42 per cent 
and whereas the coaches and wagons 
have increased to the extent of 62 per 
cent, the amenities alone remain 
absolutely stable at Rs. 3 crores during 
the Sl'Cond Plan and also in the Third 
Plan. With the increaBe in gross 
revenue, it should not be an amount 
permanenUy fixed at Rs. 3 crores, blolt 
a certain percentage. In its wisdom, 
why the Railway Convention Com-
mittee reached thill conclusion, is 
beyond my comprehension. Certainly, 
1 expected that the amenities should 
be increased especially tor the reason 
that 1111 the burden is on the present 

rolling stock. As Ihe hon. Member 
Shri Frank Anthony has put it con-
vincingly, the figures which show the 
frequcnt tailings ot the engines, esta-
blishes the heavy stress and strain 
thereon and tor Ihat reason, the rolling 
stock has very much deteriorated. I 
can say about the train, the Kalka Mail 
in which I travel often to this place. 
If the hon. Deputy Minister would see 
the cf c e~ in that train, he will 
appreciate how old the coaches are. I 
can see that in a developing economy, 
we have got to use the rolling stock 
capacity to the maximum extent. 
Naturally, if my car is old, its main-
tenance expenditure would be high 
and accordingly the amenities that 
would be necessary should also be 
more. I would stress the point that 
the hon. Minister will take this into 
c 1. ~ ' . 

I aho.> ~ J1  plcad for a line be-
yond Pathanko! to Jammu and Srina-
gar. 

Mr. Deputy-Speaker: Shri K. N. 
Pande· . :lbs('nt. If Members whose 
names are sent by their parties are not 
present, they will lose .heir chance. 
Shri V. Eacharan. 

Shri V. Eaeharan; Mr. Deputy-
Speaker, I congratulate the hon. Minis-
ter for the efficiency and the improve-
ment effected in the Railway admin-
istration during the last two or three 
years. This i., the largest national in-
dustrial undertaking with about 11 
and odd lakh employees. So, there is 
likt'ly to be some shortfall here and 
there. On the whole, the Railways 
are doing well. In the report, it is 
stated that operational efficiency bas 
increased and the number of accidents 
has been reduced. Another encourag-
~ point is that the Railways were 
able to cope with the increased pro-
duction in the Second Plan, to 90Dle 
extent, in full and passenger trafllc 
also has been met up to neocessitJ\, 

After meetinc the increased expen-
eli ture qf the railways, the Minister 
aays that Rs. 20.12 crores have been 
set apart tor development. In the 
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AlDe way, the Second Plan allotment 
has &lao been spent up to 77 per cea.t 
up to the end. of the fourth year. We 
can hope that the remaining allot-
ment also will be spent without any 
lapse. 

It i,; true that overcrowding bas 
been reduced and third class travel-
:Jng hcils also teen made more comfort-
able by provision of sleeping accom-
modation and additional coaches. In 
this respect I have to make a aab-
mi ;sion. In the country, 190 new 
trains have been introduced, and the 
long diStance covered by some other 
trains also been extended, but this 
has not :benefited some sections of the 
Southern Railway, e"pecially the west 
Cl'ast in K,'l'ala Stale. The difficul-
ties in respect of the passengers and 
traffic there have not eased during th(· 
last 15 years. The pas . .;enger problem 
is very difficult. People are over-
crowding, and travelling on foot 
boards; accidents also take placl!. I 
tbere:ore request the Railway Minis-
ter to give special con,uderation to this 
problem, and introduce convenient 
trains in that area. 

Some tI.m or fifteen years ago, there 
used to be some suburban trains bet-
ween ~u  and Tirur, and between 
Palghat and C(IIimbatore but they have 
not been restored so far. When we 
Tept'e!lented the matter to the Railway 
Board, they informed U3 that the roll-
ing stock position was not satisfactory. 
and so they were not able to re-intro-
duel' these trains. But now that the 
poslti"n in thilr respect has improved. 
this maUer should be considl"1'ed and 
these trains restored. This should be 
done particularly in area.; where no 
parallel bus routes are available to the 
lra"rl1ing pul'lic. In £uch cases there 
Will be no question of competition 
from the bus services. Particularly. 
if the Palghat-Coimbatore line is e~ 
tored, there will be a lot of revenue 
on the passeDler side. 

~  accommodation has been 
provided in the M'anplore Mail, but 
only for people e ~ over .,., 

~ e e . '!'I'e train coven only • 
4i!ltanee 01 8!HJ kilometers, IN! fur-
20M (Ai) LSD-7. 

Diact&aaion 

ther it starts at 8 P.M. from Madru. 
So, the distance for aleepinl accom-
modaLion should be reduced to 500 
kilomc!ers, '10 that a larger number of 
passengers can make use of this 
amenity. 

This facility has not been extended 
to the Cochin Express which also 
carries a large number of long-ellis-
tance passengers from Calcutta, Delhi 
and Bombay. There is only one 
through compartment attached to the 
Cochin Express. So, passengers find 
it difficult to get accommodation in 
!hi; train. 

In the Third Plan Rs. )20 crores 
have been provided to construct new 
lines. Out of this, nothin, has __ 
provided for the South. The hOll. 
Minister, jn his !PI)eeCh, has pointed 
out that bOIDethin, is expected from 
,11:.' Planning Cornmisaion out, Gf 
which a portion would be available 
for the South also. When these new 
lines are taken up, industrial produc-
tdon alone may not be the criterion to 
ctrcide them. Other factors also 
r.hould be taken into consideration. 
Many IPe ~ from the South have 
already pointed out the necessily of 
having at least some lines in the 
South. In my State of KerBla, which 
has an area of 14,1137 square mil., 
there are only 316 miles of broad 
gauge and 227 miles of m('tre gaule 
railway lines. This is quite inade-
quate to meet thE' growin, d('manda. 
Large number:; of people arf' loin, 
outside for job et". and thh alttO add. 
to the problem of ~. 

A number of new linea had tWo 
been proposed by the Kerala GOVerR-
ment. The most important of them 
is the Trivandrum-Kanya Kumui 
line. It Jl!f!JDI to be under considera-
tion. My han. friend. Shrl Gana-
pathy, pointed out that the Kadru 
Government had demanded tM Tin-
Degelly-ltanya Kumar! line. U til ... 
two lines are taken UP. Ii .. 111 help 
Kerala IIIId Madra Stat.ew to lome •• -
tent. 

Another Important line which I want 
t.s the I u - ~ Une. 'l'bII 
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connects the metre gauge system with 
Cochin harbour. This was surveyed 
four trimes, but no action has been 
taken. This will connect the most 
important business centres of the 
South like Pollachi, Dindigul and 
Madura with Cochin harbour. The 
distance is only 42 miles. Accorcting 
to present calculations, the expendi-
t1Jre per mile of broad gauge cons-
truction is Rs. 10 lakhl. This will 
mean an expenditure of RB. 4'2 crore. 
for broad gauge and Rs. 2:5 crores for 
meter gauge. This is not a big amount 
the improvements and advantages to 
the public in that area. 

The other line which is very impor-
tant is Trichur-Guruvayur. There fa 
a farnour temple at Guruvayur and 
lots of people go there for worship. At 
present, only bus conveyance is avail-
able to that place, which is not ade-
quate. 

Another !important line in Malabar 
11 the Tellicherry-Mysore Une. This 
Hne has been already surveyed. This 
will benefit to a large extent a porUon 
of Malabar, the coffee-growing area, 
and the backward area of Myaore 
called MaIn ad. 

These thingS may be taken Into 
consideration. It it is not possible to 
Include them In this Plan, at least In 
the next Plan they may be included, 
and some benefits given to these back-
wa.rd areas. 

I have to expres. my gratitude to 
the Railway Ministry for the improve-
ments which they have effecled and 
propose to effect at Olavakot. 'l"tm 
division has become an important 
centre now and requires amenities. 
There was a propo9llll tor a two-
ltorey bulldinc with suftlcient acccm-
modation tor all the oftlces tor 4he 
dlvillonal headquarters, but I am told 
that the -plan has now been revi8ed, 
and they are IOinc to have only • 
slngle-!ltorey building. This may not 
be lufllclent tor houslnc an the omeee. 
... etIIM!Clally in the rtin,. seuon, the 
ftI1Indah and other plaees outside 
canOl be used tor amee purpoees. A 

hospital with 60 beds and a rail...,. 
institute have also been proposed 
there, which are welcome. The other 
luggestion tor an ovel1brid.ge at Parlli, 
three miles from Olavakot, is also 
welcome as this has been overdue. 

I have an important suggestion to 
make in regard to the remodelling of 
Palghat station The hon. Deputy 
Minister was good enough to inform 
me that a provision of Rs. 1,20,000 has 
been made to construct the station. 
and that work will be taken up this 
year itself but nothing has been done 
10 far. The work has not started.. I 
request the hon. Minister to look into 
this, and expedite it. 

There are a number of stations in 
the west coast which require passen-
ger amenititll such as waiting rooms. 
I arn glad that provision has been 
made to construct a retiring room at 
Calicut, and construct a waiting Iuill 
with modem amenities. But this may 
not be sufftcient to meet the needs of 
that area. A lot of fish is transported 
from that station. Some goods shed 
has to be provided for the purpoae. 

Another important station which re-
quires the-*! facilities is Kuttypuram. 
which is the mail hal bing station. 
where a large number of people get 
down for going to the Guruvayur 
temple. Large numbers of children 
and ladies have to stay for a number 
at hours in that station where there is 
no proper waitinc ball. nor a lilbt re-
freshment room. Th83e things ma,. be 
attended to. 

Retiring room facllities are reqllirecl 
at Olavakot. Provision was made lut 
year tor It but I flnd no mention of It 
In the Budget I do not know whe-
th.. it will be taken up.' 'nlla Is • 
Vf!r7 .-ential thin,. 

Kalampuzha wbidl is fast becomtnc 
a tourlat centre is onl,. three or tour 
miles from Olavakot Junction. A 101 
of people from ColmIJatore 10 there 
to ..... their week-end holidays, bat 
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they find it diftlcult to let accommo-
ution. People going on offtcial visits 
al80 find it diJBcult to get accommoda-
*ion there. Olavakot has not develop.. 
ed sufficient lodging facilities. So, it is 
aeceaIUY to provide lome accommo-
.. tion for them. 

I would request the engineering de-
partment of the railways to make some 
effort to take the MangaloreMail and 
Cochin ~ e  to Palghat station. 

This is only a distance of three miles 
, from Olavakot, and the area baa 
also got a broad gauge line. With a 
tittle effort on the part of the Eng!-
nee1'ling Department, I think it is pos-
ai.ble to have it. Formerly, this was 
the cas£! with Coimbatore also. Both 
these trains used to 10 to Coimbatore, 
and then go back to Podanur and 
then proceed further. This way also, 
It can be done. It a little more atten-
tion U ~, then this is possi·ble. 

Now, I come to catering. The 
Catering Department is doing well. 
Ot couse, there may be some short-
comings, and Bome dissatistact.lon 
about the service and so on, but, on 
the whole, it is doing well, and the 
present quality and standard of the 
meal should be retained, and the aer-
rice should be improved. The Cater-
Inc Department on the Southem Rail-
way was running on a loss, but with 
the special efforts and the earnest aDd 
mncere attempts of the ..,edal oftlcer 
Shri Padmanabha Menon and otilen, 
the loss has been reduced to some ex-
.... t nu. has to be appreciated. 

The number of non-vegetarian ins-
pecton in the Southern Railway 
Caterinc Department ia very 'f!'II. A 
lar'e number of non-vegetarian esta-
blishments are inspected by the vece-
tarian departmental iD.spec:tora wbo 
do ~ touch or who do not take DOD-
vegetarian.tuft. How can they CIOn-
trol the quaUty of the non-vegetarian 
IDeal ill these circumstances? nu. 
.. baa to be looked iIlto. 

'!'he neJrt point which I have to 
~ before the HOUle is reprdJJII 
~ recndtmeDt aI cluJ IV datr ill 
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the Olavakkot division. At present, 
a number of people are recruited, but 
proper attention is not beinl paid to 
the rules regarding reservation. They 
are recruitin, casual labourers from 
among these people, after a few 
months, they are taken into perma-
nent vacanCies, proper attention is not 
bein, paid in the matter of takin·, in 
Scheduled Castes and Scheduled 
Tri·bes people. This is very alarming. 
I would request that some attention 
:;Iiould ·be paid, and necessary Iteps 
should be taken to increase the intake 
of Scheduled Castes and Scheduled 
Tribes candidates. 

My last point is about the Reserva-
tion OffiCe at Madras. This is full of 
contusion. Thl' messages for reser-
vation that We send through the rail-
ways from other statlions and direct; 
would not be traceable there. If we ,0 there and ask, they will say that 
they have not received the message. 
It we make a complaint, after a few 
months, we shall let a reply to the 
effect that the message was received. 
but we do not know what has hap-
pened to that. This confu!ilon is sUU 
lOin, on. Something IIhould be done 
in this connection, and steps should be 
taken to set right these thin,.. 

Mr. Depat,-Spealrer: The hon. 
Member has poured out so much of 
material that mieht have been said 
in half an hour. 

8brl U ........ ~ (Nowgong): [ 
ooncratulate the Railway Minister for 
the Budget that he has presented to 
the House, and the speech that he has 
made in connectlon therewith. The 
budget showl a net surplus of •. 
8.84 CrDreI; it would have been RI. 4 
erores more but for the enhanced rate 
01. clividend to the general revenu_ u 
recommeDded by til RaIlway Convea-
\ton Committe of lHO. I contntulate 
a*» the Railway Kini.stry and the 
RaUway Board on their 8IMlCeII In im-
plementing the Second Five Y .... 
Plan. naey are utilising the enUre 
allocation at Ra. 1221.25 CI"OI'eI. 'l'h.,. 
bave contributed an amount to the 
tuDe 01 RI. 410 crewe. from their OWD 
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revenues for the Plan, besides pay-
ina RB. 244.65 crore.:; to the general 
revenues. This is indeed very credit-
worthy of the Rallways. 

But what I attach more importance 
to is the fact that they have saved 
forei.gn exchange to the tune of Ra. 93 
crorcs, and they are proposing an ex-
penditure of only Ra. 185 CT'ores in 
foreign exchanle during the Third 
Plan period in which the total aUoca-
Uon for Railways will 'be of the order 
01 Rs. 1255 crores as tentatively pro-
posed. But I am sure that efficiency 
in indigenotLs manufacturing is so 
much increasing that they will re-
duce the actual expenditure in regard 
to foreign exchan,e during the Third 
Plan 8s well. 

So far as the Third Five Yea:' Plan 
is concerned, I must submit that the 
allocation that has been proposed is 
rather too omall. We have already 
seen th(> dM1land trom thE' variou5 
corners of our country for more and 
mOre new lines, and the Railway 

~ ~  himself has admitted that 
there is ac:,tually a genuine demand, 
more particularly, trom the backward 
arLlS, and he i:; willing to have more 
new e~  prov:ded the Planning 
Commission makes increased alloca-
tions. I plead with the Railway 
Minister to the Planning Commission 
for enhancing the allocation for the 
Railways during the Third Plan to at 
)east Rs. ] 500 crores, and I hope that 
the entire House will agree with me 
in pressing this demand before the 
Planning Commission. 

The Railways have made consider-
able expansion durin, the SeC'Olld 
Plan, and this can be ,auged from 
tAe fact that the capital-at-charp 
which was RI. 969 crores at the entl 
01 .. the First Plan has increased to 
RI. ~9 crons by the end 
of the Second Plan, which means an 
increase 01 Rs. 500 ("1'Ol'ea i.e. an in-
ereese of 10 per cent. 

! sball now come to lIOII\(> hilhUlbts 
of the Seocond Plan, which bave 
,",at signiftcance for the deve1cpment 
or OW' ("ountry. 'nle flrtIt 11 the open-

inI of the new 187 miles me;Ze PUle 
line from Khandwa to Hingoli, which 
has bridged the missing link between 
the northern and the southern metre 
gauge ra.ilway systems. I only hope 
that this process will be continued. 
and the missing linka which exist 
whether in the broad gauge or in the 
metre gauge system all over the COUD-
try would be bridged, durin, the 
Third Plan. 

1 welcome the construction of the 
Ganga and the Brahmaputra bridges. 
The Ganga Blidge has already been 
opened, and the Brahmaputra Bridge 
is expected to be opened dUJ'ling the 
course of the next year. The Brah-
maputra bridge will solve the chronic 
bottle-neck of transport between 
Assam and the rest of India. I voice 
the gratitude of the entire people or 
A.,;sam and of tIle Bastern Region to 
the Railway ~  for giving 
u.; t'his bridge. 

I also welcome the construction of 
the broad gauge Line from Barauni to 
Siliguri. A survey has already been 
undertaken to extend the line from 
SiJiguri to Bhubri via Jalpaiguri, Do-
mobani and Coo:iI.-Bchar. This will 
not only develop this area, when the 
line il constructed, but this 'WIill also 
serve as a much needed alternative to 
the Assam Rail link. I also hope that 
this line will be soon extended to 
Amingaon and then("e to Tin.;ukia" 
thereby facilitating the development 
of this e:-stwhile neglected area. 

I am also gra tetul to the RaU"ay 
Administration for constructing re-
cently the line from Rangapura to 
North Lakhimpur. Two years baet. 
when we pressed this demaud, the 
Railways did no! make any ~. 
But J am very glad to And that they 
are COin, to c ~ this line b)-
next year. 'nle !IPeed and eftletelleJ' 
with which they are eanstnJct1n, tIds 
line over very dlfBcult terra.ln .. 1Il-
deed magnlftcent. 

I shal] now make a few ~ 
far the COIl ;iderwtion 01. the 1lai1wa7 
IIInWer and the Railway A.dmIDIIt-
traUclll. 



27SS PHALGUNA 11, 1882 (SAKA) Bud"d-GentrtJl 2756 
J)qcua,rioR 

'l'he BrIt one is that a line should 
be CODSt.nICted from Pandu to Goal-
para and Garo Hills. I am glad that 
they have taken up the lurvey. I 
would pre.iS for expediting the sur-
vey as well as construction and com-
pletion of the line during the coune of 
the Third Five Year Plan. This line, 
when constructed, will facilitate the 
exploitation of ,the very rich coal 
mines of the Garo Hills. The coal re-
serves in Garo Hilu, in Siju IIDG 

Darangiri areas, are to the tune 01 
1.076 million tons. The annual capa-
city is 3 lakh tons. This coal is 01 
very high grade and the Railways 
themlelves will be benefited if they 
use it, when they are complaining that 
they are getting very interlol' coal for 
their tIIIe. 

Garo Hills also abound in linestone. 
If a cement factory is established 
there, the annual production is e .• ti-
mated at 1,65,000 tons. Again, these 
Hills abound in bamboo and timber 
and there is a good prospect of a very 
big paper mill there. Therefore, when 
this llne is constructed, it will not 
only develop this backward billy 
tract but wiIJ a];,o add to the overall 

I economic wealth of the country and 
will be eventually profitable to the 
Railways themselves. I eamestly 
urge upon the Railway Minister to 
expedite the construction of this Une. 

My next suggestion is ,that two 
other line3 are nec:euary aDd very ur-
. gent.. The first one is to connect 
Imphal with Manipur Road vi4 
• Kohlma and also with Silchar, This 
line, when constructed, will develop 
both the Nap Hills Tuenaan. Area 
and Manipur. At preaent, there Is 
ooly ODe road to Kohima and Impbal, 
and there is another road under eona-
tructlon between ImpbaJ ad SUdlar. 
Except dlat, tbeI'e is DO mana at 
lraniport to Kanipur IIDd the Rap 
I ~ I trust tile Battwa)-AdlDiDJa-
tntioD will ~.e ~ .... 
sua..akID. 

The secoad line I want to .... _ 
.is to connect Dbaramnapr wi&h 
Aprea. iD Tripara. Tripun ...... 
from the same diftlculties _ "'ipur, 

but its difficulties have been increuecl 
after Partition and there is no ouUet 
from Agartala to the reet of IDdia, 
Although there is a road which wu 
recently constructed, it is not pod 
enough and is not sufftcient to meet 
the demands Of the Tripura State. I 
plead with the Railway Administra-
tion that this line amo would be taUl\ 
up urgently. 

The Hill Section from Lumdlng to 
Badarpur requires ur,ent attention. 
The line capacity should be increased 
because this is the only line to Cachar 
which also serves people of Mizo Hll's 
and Tripura State. I am ,lad that 
some improvement was made by 

establishing four crossing stations, but 
mucb more is needed. to improve the 
capacity of this railway line. There 
are only two trains which are now 
runnin,. The number of trains shoultS 
be increalled., for  passengers as well I. 
,oods. 
Sir, you will be surprised to know 
that except GalihaU, none of the dU-
trict or sub-divisional hearquart.er 
towns in Assam is connected by the 
main line of the N.F. Railwav. 
Dhubri, Barpeta, Now,on" Golapa" 
Jorhat. Sibsaear, Dibrugarh, Silchar 
and Karimlanj-none of these towns 
are On the main line. r need not 
elaborate how important it Is to con-
nect these headquarter towns with the 
main line. I hope necessary steps wl1l 
~ taken in due course so as to put 
these towns on the main line . 

When our poUCT is to have naUona-
li!led railway transport in the eo .. 
try, I am sorry to ftnd that thue 1ft 
two private ('ompilinies which are MIII-
nin, two branch lines under the .". 
Railway. 'I1Iesc twO Imes are a..,.r-
mukb-SiJlhat and JtataIrbaJ-Lat.,ut. 
When we preued for the ~ .... 
of u..e lin.. by Gcwemment, It "s 
said that they would not lib to lawat 
II ...... 81MW1t ID putdluinJ _ 

J ~ at ou. u... But an'" ... 
...waaent, Gov....-nt wilJ ..... the 
(ptiaa to ~ 1hem J~ at as. 
expiry of every leD p.,... ".. II,IIW-
aaent np.nt.iq the J - ~  

line wit1 eaphoe em the 31.t 1Iud! 
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[Shri Liladhar Katoki) 

1964 and that concernin, the Chapa:o-
mukh-Silghat line will terminate on 
the 31st March 1968. I would plead 
with the Railway Administration that 
thele two lines should be taken over 
when the present terms expire 10 
that the entire railway syal.eDa 
lJer.omel unifonn and improvement. 
p(;nding on these lines for a lon, time 
would be facilitated. 

Now, I have to refer to the diftl-
culties about wagons for civil supplies 
to Assam. Since last November, there 
has been an acute shortage of wagons 
for transporting sugar, pulses, salt etc. 
which are all imported into Assam 
from outside, particularl,. Bihar and 
U.P. A restriction was imposed OR 
wagons for civil supplies and prir.es 
Test. exhorbitantly. I do not know 
what is the position now, but e,~ 

difficulties arise very often. I ~ 

that the Railway Administration will 
takr adequate measures to ensure 
that the requisite number of wagons 
for moving these essential supplies are 
made available whenever demanlb 
are made. 

Coming to amenities for passengers, 
cn the N.F. Railway a great deal need'l 
to be done. I would particularly 
draw the attention of the Railway 
Administration to the question ~  
overcrowding between Barauni, 
Katihar and Amingaon. The pro-
blem of overcrowding becomes 
v,.ry grave especially during Ule 
working season. Molt of the labour 
force for development works includ-
iT.g railway works are recruited in 
Bihar and they have to entrain at 
Barauni and Katihar. The few train, 
that are there on this line are very 
much hard-preued durinc the work-
iTl, season on account of movement of 
the labour torce. I would aouest 
that the number of ordinary tram. 
mould be increased and durilll the 
workin, season, special trainl should 
be run to cope with the movement ol 
\De labour force. 

Mr. DeJIat7-S ..... er: fte hcIIL 
Kember'. time 11 ~ lIP. 

Sbrl LUadhar Kotok1: One Import.-
ant point and I will conclude. 

Mr. Depat,.-Speaker: Tb,e import.-
ant point is to be taken up last? 

Sbrl Llladhar Kotoid: So that ic 
will be remembered. 

Mr. Deput,.-Speaker: It would not 
be the last tor the Minister; it qht 
be the last for Ule han. Member. 

Sbrl Liladhar Kotokl: I wiU taU 
only one minute. 

~ is regarding the activitiel of 
the N aga hostiles on runnin, trams 
between Lumding, Mariani and 
Tinsukia. This has been happenm, 
for the last few years. Passengers 
and also railway staff are subjected 
to inconvenience and also injury whea 
running trains are stopped en route, 
and fired upon and looted. Recently, 
they extended Uteir operation to the 
Hills Section. Only on 25th February 
last, Ute Down Train No. 254 from 
Lumding which was bound for Badar-
pur was stopped by the 1~ 

between Langting and Mupa and fired 
8t; and one fireman was injured. M,. 
suggestion is that the Railways should 
take up this matter wiUt the military 
and civil authorities and see that ~  

safety of the passengers and the rail-
way staff Is ensured and the regular 
running of tram. kept up. 

lUI bn. 

~ f '.~ ~  :nrqftr 

~. ' -'~ it; ~ ~ q"{ 
~-~~~ ' ~~~ ~ 

~ IIrfW f fit; ~  ~ 'f'IN-f.rIJfff" 

1IiT ~ t. ~ ~ ~ ~ 1Afir 11ft' 
t I  • ~ ... {f"; ~-f.u ~ ~ 1ft t I 
iirfif;;1 ~ ~~ ~ ~ f . ~ 

~~~ ~~~ 

~~~. ~~ .,~c  I 
p6 ~ ..  it; ~~ ~, 

,, ~~~ ~~ 
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~ if qq;l ~ it ~ !gj '''IT ~~ q 
1ft ~ ~ t fit; iii( eromr if; If'T1M 
if 1fi1ft ~ • . • . • •  ' 

JJft '"""" ~ ~~- ' 1~ 
_:q.,::n: .. \l\rf:f"'-d ~ ~ .  : ~  it ~ 

i ~ 'fiTlm, Rttr ffi r.,.fe ( ~ 1 ~ 

;riff ~ t I 
-=-

JJft 510 ,"0 ~ : f~ ire d' 1 f«t:tt 
fi,ffi""f.:1rr.fe ..... ~ 00 1fiT ~ till "" 
~ ~ fit; ~ ~ 1tm it m 'In ~~ 
ItiT m I 

The Deputy Milliliter or Ball".,. 
(ShrI s. v. Ramaswam7): Shri Hem 
Raj is translatinJ for me. He.b here 
for that. 

lUI bn. 

[SBRI MULCBAlm DmiJ: in the Ch4i,.] 

f ". r. 
0:-I JJft 51 ° ,"0 fit1 : 1l If'!: ..... ~ 
~ 'fT f~ mft'rf ~ ~ !fiR it 
~1 I1f' ~ ~~. ,~' .,  ~ 

~ ~ I ;nt q: '.~ ftf} I'tIm !tiT ~ 
~, ~ m if; f.t1rivr 1fiT ~ ~ ~ 
m ~ ~ ~~ if; ~ 1fiT ~ 
~I 

~ it; ~ ~ -U ~ I~ ri 
1IIm"n" t, ~ if; ~ f.lrn';n ~ 1fiT 
~ (r.rr ~~ 'fT, ~  qm (r.rr 

I'If~ 'fT Cil ;yty flIT ~ ~ it 1ft IIiIh 
(t ~ ~ I ~ ~ . ~~ I fI ' 

fiI;1n ~~ f  ~ ~  

~ !tiT 'A'IfTCj' t m 1Iif Pf it m ~ 
~ P~ ~~~c'J~'I1  I 

~ , ~  ~~'  
~ it aa)rif if; iPt (M ~ ~ tu 
"Iff ~ ~  .. ~.  

~~~ f  I ~~  

1 ~ t fit; .... ~ it m-"GImr 
~ ~ ~ Iff t I ~ firIn1r "1tIT 

t f!f; ~ ~ ~ if ~~, m if; 
~ it. ~  m ~ ~ it; ~ 
~ ~  I~~  ~  "0 me 
. it; ~. f, f,," "'I <tlfhl.,. if; m m 
f flfi ~ m ~ \'1.,..t \4 1"114"'d 1 .ft. 
~ ~ m "" ~~ qt1y ~ -fT. 
~ ~f  .. (f"lfft 1 ~ ~  
~P f  ~ '  it ~ ~ ~~ ~ 

;  0  0 41iiif "" qt1y "" Iff -fT 1 sin m t 
~' I ~  Iloo ~~~~ 

~ 1 ~ 1fiT ~ ~ rrr Ai \t\t,\loo 
~ f ~ ....,ft ~ 1 a.,. ~ ~ ~ If" 
~ ~ ~ \Jf(t lR Ai ~ {ifIm' 

~ 'I1rT t, \FI' ~ lR ~ ~ 'I1rT t. 
~ ,~ ~~~ 

'I1rT t flfi C4lO ~ ZOf ~ ~ ItlT t 
mm ~ f ~ fI ~ ~ 

~ ot(l 'I1rT ~ ft1rftr ~ ~ ~  

~ ~~ .~ ~f f  

~ IIi1i {Rr ~ (' ~ 4-tTT I ~ If.T 
~ ~ 1  Ai ~~ ~ ~If ~ 

~ -~ ~ it ~ tt'Ifi qd' ..... IfWoT 
~~ f 1~ I 

8hr1 BajeDclra 8 ...... (Chapra): Sir, 
I have to point out that there 11 DO 

quorum in the House. 

Ilr. CbaInDaD: Let the bell be 1'WlI. 

~ 510 ,"0 ~ : ~ ~. 

Ii· 41{ "'1 "{tf 'fT fit; ~ ~ 
IIiIft' ~ ,'~c 1 f  ~  "0 ~  en:: 
I~ t 4T ~ ~ lR, tm tit 
t.Ar t I ~~ it Jiq "'lOfT ~ 
i fit; ~ ~ 1  ~ q ~ !fir 
~ {m ~. . , ~ ~ q ~  ;rtf 
()qrt I ~ '1f ~ f'J 

f1IIw ~ .. fifImr ~ I '~1I wit. 
n ~ ..-r fifImr ~ rrn {T -q:r (t, 
q.n-~ Of(f t I finIpf\" ..n ~ ~ '"" 
~-f  .. ~ 4'if tqT ~ fII; Whl 
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[1ft JJ 0 iff 0 f '~  

iii' 1I''ff.r it 11~ q,: Q;1!fi' ~ it m 1fu;r 
~1I ~ ~ ~ I '~~  

~ f~ ~~~~~~ 

~ ~~ ~ ~ Q;1!fi' f~ it fifwt 
ITt t  , lmt" mt'fi ~~ t fit; t.:if 1Ii1 
JJ'Tftf ~ iii' ij'pf ~ ~  ~ t q'tt 
{l!f ~ ~ ~ iil'r"fT ... f~~ I 

~~~~~ ~ 

~ 1ft ~- f-  qm ~  W t I 
~ ~ ~ ~ -'~ ~ ~~ 
pr ~1 - ~ t  , ~ ~  ~ 

IfM ~  t flfi ~, If ~ ~  it. lfi'mt' 
~ it ~  ~  iil'arfir. ~.  ~ 

iii' ~ ~ it ~  ~  trf t I qft 
~ iii' ~  if; l!ffYf  l!ffYf ~ ~ ~ 

"'.. it 1IT ~ ~ cf  trf {f) ~ 't;tl it; 
~~If ~ 1f~ ~~ I 

~ 'I'~ 1l. l!f'1ir;:rf ~ fir. ~ 'f.1f rn 
~ ~ 1fT.f;ft'lr =t'I' ~  f~~ ~ 

arr;r iiI'r-fr ' f f~ I 

qt q,: ifilfT ~  \iff ~ t, l"," 
~ ~ 1l ~ ~  ~ ;rr{tfT 

r ' 'Ii .~ ~ f ' t q'tt ~ ~ ;;TA-
1fl1tt it ,ft ~ ~ 'fIi t flfi ~ ~ 
it 'lT1JI' ~ ~  ~ ~~  ~~ ! 
~ 1l ~ 'NIm:l ~ ff ~ it: ~ t 
~ f1t; ~ ~~ i .. it; 'f)tr f 
qy m 3i'n: if. ri' it: ~ t I ~ IT( ~ 
W fTll' ~ fQrcim it m ifi, ~ 
, ~  I f ~~~ 

~~~ ~  I~~~ 
, ~ W 1f1 f~ if; tN '" ~ ' '  ~ , m, 
~ I '~~~ -f  

wn ~  iii' vtWf ~ tmrmT ~ 
~ 'ti t, ~ ..mr ~ ~ I 
-' ~ -m ~ tmft;r m t. """ i 
.... ~ ' ~ ~ 

t1 .......... . 

Shrl D. C. Sharma (GurcIaspur): 
The Deputy Minister never travels 111 
saloons. 

15ft' "0 'lTo ~ : f~ ~ ~ T{ 

~~ ~ ~ ~ ~ 4' \l';ofil ~ f~~ 

~ ~' ~1f~ ~~c ~~ 
'3 1~ '~ it ~~ !fim ~ !fi( ~  

_ ~ ~ it; mlfit tt"i ~  

tm ~ 'I~I  , 

~ ~ "'" : ~ ~ f 
~ ff  rn ~ I 

JJft.o;no ~  ~ ~ fWKiR it 
~~'~~ ~~~ 

~  ~ ~ c '~ ~ iii' ~ ~ ~f ' 

~ ~~ ff'1 rn ~ I lift '.IfI1f ~
ormT ~ - ' 'f~ ~ ~ ~ ~  !fiT itt 
~ ~ f f~  ~ ~ ~ ~ ~~ 

~'1 ri ~ ~ \if) !IITUlf ~ 1I I ~ 

it: f~ ~  if; iiI,R ~  ri t, m 
IfIft rn 'fiT ~ ~ ~ f ~ If  I 

~~ .If '~ f. ~ 

t. ToIiFT m f.im;rr ~ f"C'lfT iiI'r-fr 
.mt,li "r, ~ RfriI' ~1 ~  ~ 

~~I - ~~  

'A' ~ ~ it. fu~ it ~ it. \ll!f 
~ i ~ 1l'lfr fit; m ~ if; ~ 
~1  q"( m ~ r( t q .,~ 

~~ I '~~'  ~~ i 
111; ~  ' f. ~ ~ t ~ ~ 
it ~ 'fIt'ift 'U'{ ~ m Q,f'\ii4litt if:: 
~ ~ 'fIt'ift 'U'{ ~ ~ ~ 

~ '~ f ~~ 
~~ fP , .~ 

~~ ~ ' f ~~, 

qt ~ q"( ~ {ttn, ~ 6,'1I\U" 
~ "" 1fi"( ~  III1ft1n IA "" 
~ , w fri ~  ~ 41af1RtNl 
.. ~ it fw ~ '" ~ finIIIIIft 
tJmf " ~ Ii t ~ ~ If:l 
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~ sr· ","0 fitl] 
lril I~~ ~ ~ 

~ iti m1f ~ ~ ~ \flIICfMi 

f' 1 1f '~ ~~f~~ 

~~ ~ ~~~  

~ -mr ~ 1fTOR if ~ f1I; ~ q"( 
~ f  ~ 'fT, ~ ~ ~ 1fTOR iti ~ f1I; 
~ ~ ~ q"( \iff.t iti fri ~ 
1IiT ~ 'fT, ~ ~ ~ 1ft 1fTOR iti ~ 
Ai "" ij ~ !fiT ~ 'fT ~ onmr 
~ !fiT ~ 'fT, ~ f1I; ~ iIli iti 
~ ~ ij f~ rrr 'fT, TJ'ft 
~J f ~ I if "m1rr( q"( ~ iti ~
!lierNf q"( {{ ~ ~ ~ ~, 
~ ~ 1fiTofI', ~ ~ ~ 

~~ J f~ f1f ~ J 

~~~~~ ~f~  

:q'Ior-i'rq ~ ~ ~ ~ ~ ~ 

fifi ~ 1I\1l ff~ ;;t_il{.,l1 ~, 
f~~ ~~~  

1If ~~~~~1 ~  

iti ~ ~ w ~ ~ ~ !!h, f~ 
f1I; W Ifi\' ~ IIil iI'i\1it ij ~ iJ ~ 
~ ,~1I 'I1I f~~~ 

~ I ~ ~ ~ ~ l{f.Nof 

~ ~~~~  ~
.~ ~ t Ai i>O ~ ~ ifiT ~ 
~~ ~~ ~ 

f I W iti iiil fC'II",fi!1fi l'\lIr t, ~ 
q m.n t flfi ~ ~ iti ~ 
• ~ ~ q;:qrq (\m m w ~

mif ij f ' I~  ~ ~ I ~ rn. 
~~I ' ~~ 1'~ I  

'"'" ~ , ~.  ~1 f 'I' m 
IIfR ~ ~ ~ ~ ~, 
lIT ~ ~ ~ ~ 1Rrir IIil m 
.~ ij ~ IIfR {1: ~ iti iA ~ ~ iti 
~~ 1 ~~~~~~  

~  

.. Ifi1"T ~ i f'I; =tri ~ 
. 1 ~ I1'I  P ~~ ~ 

~~ ~~ f f ' 

~f1I  n, n ~  ~ ~ lIiT J{ I 
~1 1~  f~ ~ ~ .. 

3t'f{ ~ ~ WlfA tAT pr t I "1'iiI' 
V, ~ qh: co ~ J  ~ 

~ !ct t iiiTfifi ~~ m t I 'lTiif 
~~~ .. ~1fI ' t t ~ ~ if i  • 
~ ~ ~ 3tn: ~~ "th: t I \Tof" 
f<onf ~ it ~ ~ 'fT flF q'A \VI' 
..n f ~ ~  q"( ~ iiit f;;m ij f'r 

\Tof "" ~~~ ~ ~~  fi!\;f ~ ~ 
~ IIil f f~ flfl1' ~, ~~ 
'lri it \Tof ..n If qit 'f~ ~ ~ fifiq'J I 

~  ~ 1  ~ m ~ ~~ 'f;r " 
f ~ ~~  IIiT rmt qR if ~ 
~ ~  lliJft if f ~1 t ...... 

Mr. ChalrmaJl: Your time Sa ~ 
now. 

Shrl p. N. Slqh: I am the cml7 
spokesman from my party. 

Mr. Chairman: He has got 20 minu-
tes. 

Sbri RaJendra Slnrh: He lost five 
minutes for want of quorum; that ~ 
also be given to rum. 

~ Jlo ,"0 1Wf: 11' ~ ~  '" 
flfi qiT1f 1fl1T it; iiil If~ t, ~ 
~f~ f~~ f ff  

C(i41ltf1" Ij'r ~ 1fiIltl' iti ~ 

~ Itt ~  '" fit; li 1ft' tw ~ 
"" ~ f flt; ~ iti ~ If~ t 
~ I ~~~~ f  
~ ~ ~ ~  ~~ it 'IT ~, 

~~ " ~ fdN ~~ it vr wi 
~ frm ~ f  ~ SftA ~ it vr wi 
~~~ , f ' ~  1ft' 
~ rio ~ ito ~ ,.. ~ flRr 
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shrim.ati MafIda AhmecJ. (Jorhat): 
Mr. Chairman, Sir, before placing my 
hwnble observations before the House, 
I wish to associate myselt with the 
hon Railway Minister in paying my 
com'pliments td' our railwaymen for 
whose labour, skill and devoted. ~e

vices the Indian railways have achiev-
ed tremendous progress in recent 
years. When Parliament is discussing 
the railway budget and the hon. e~

bers from different States are alive 
to ventilate the grievances of their 
respective areas, we the Members 
from Assam have got to e%Preas our 
grave concern at the growing insecu-
rity Of railway travel in that· part 
of the country due to Naga depreda-
tions. According to press reports, all 
the night train have been suspended 
in Assam at present, and we are really 
-:lisappointed. at this news. The Naga 
depredation, as the HOuse is aware, 
iz Dot a new one, The trouble is con-
tinuing for decades, and lUI;. year, 
three railwaymen were ki1led when 
the hostiles fired upon a JOOds. train. 
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Since then, the trains are running upper AssaDl. It is high time that 
with armed protection throughout the the Government should consider thia 
disturbed areas. But it is possible to matter deeply and devise all possible 
e,nsure safety by providing armed means to keep the economic lifeline 
forces in the running trains? That is of the frontier State functimling 
my question. I would also like to normally. I earne9tly hope that the 
know whether Government are in a han. Railway Minister will throw 
position to maintain security forces some light in this respect and I wiah 
for an indefinite period. that he would seriously consider it 

feel it is very, very difticult to 
ensure safety from firing by hostiles 
either from the hill-tops or from thick 
jungles, because the armed patrol 
inside the train will only reply to the 
firing of the raiders. It is just like 
using the umbrella after the rain is 
over. It is apparent from what is 
happening in the last few days. On 
the lOth February, two soldiers were 
injured When a running patrol train 
was fired upon on the Lumding-
Mariani line. Another surprise attack 
was made on a running train on the 
Lumding-Badarpur section on the 25th 
February and the fireman received 
bullet injuries. The more surprising 
thing is that the hostiles stopped the 
train by placing sleepers on the track 
and then opened fire. I think this is 
only the beginning for the year, and 
We apprehend more danger in the 
coming monsoon. 

As a precaution against these 
happenings, the railway authorities 
have done well in suspending the 
night services.' But I want to point 
out to the Hause that last year, it was 
suspended for days and nights together 
for over a week and the impact of 
the disruption of the railway com-
munications immobilised the road 
transport to some extent because the 
State Government had been c e ~  

~ ration Petrol in Assam and the dis-
location of essential supplies caused 
areat hardship to the people of Assam. 

At that time, a suggestion was put 
forward for a diversion line from the 
Uisturbed area and I take this 0JlP0l"-
tunity to urge UPOn the Railway 
Ministry to take immediate steps to 
construct an alternative line startiDa 
from Silghat and linking a station in 

and will give us hope in his remarks 
when he winds up the debate. 

But when I am speaking for a 
diversion line of the Lumding-Mariani 
route, I want to say it clearly that we 
are equally concerned with the hill 
section, namely, the Lumding-Badar-
pur line. I request the han. Minister 
~ take all effective measures, in c0-
ordination with the Defence Ministry, 
to protect the life and prosperity of 
the passengers travelling in that route. 
I think by introducing dieselisation in 
that sector the speed of the trains 
could be improVed. 

We are thankful to the Railway 
Board and to the Railway Ministry for 
what has been done 90 far for the 
improvement of passenger and goods 
traffic in Assam. Apart from the Bra-
maputra Bridge, the authorities have 
taken a bold and wise decision to 
construct another bridge on the 
turbulent river Jia-Bharali and to 
construct a railway line from Ranga-
para to North Lakhimpur. But many 
things are yet to be done. A larp 
number of stations are still without 
the mlnimum basic amenities such all 
a shade on the platform, waiting room 
and proper arrangement of drinking 
water supply, etc. I would like to 
submit that when our whole planninr 
is for the welfare of the rural popula-
tion, priority for providing amenities 
should be given to the branch linel 
and small stations. Allotments should 
not be made on area basis or on the 
basis of dimension, but on the hasi& of 
necessity. 

I am censtrained to say that the line 
capacity of North-east Frontier Rail-
way is to meagre in comparisoD to 
other railways. More and ~ liae 
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capacity should be created to cope 
with the il"0wing traffic. If the rail-
way authorities increase the lin. 
capacity of North-east Frontier Rail-
way in a planned way, it can capture 
the entire tea trade of Assam. There 
is also large scope for carrying coal, 
timber, jute, etc. Over and above 
that, large scale movement of oil is 
expected in the near future. So, it ill 
high time to start extensive works to 
develop line capacity. I hope these 
thines will receive close attention ot 
the Railway Ministry and the Railway 
Board. 

Sir, the House has discussed much 
abuut inadequate supply of wagons 
and unusual delay in its movement. 
It is really something very peouliar 
that when we are not only aelf-su1Jl-
cient in wagons, but we are in • 
position to export wagons to other 
countries, why we cannot cater to the 
nee(b of our own country? Due to 
delay of waeon movement to Assam, 
scarcity ot toodstu1!s ios a common 
feature of that place. Recently we 
luld su,ar scarcity there only due 10 
delay in placing wagons. It is a com-
mon complaint ot the tradini com-
munity that things cannot be lifted 
within the time-limit of the quola. 
The new broad gauge line trom 
Khejuriaghat to Siliguri, when com-
pleted, will shorten the route and 
wagon movement from and to .Assam 
will be improved. However, the 
railway authorities should ,ive special 
attention to provide facilities tor food-
!!tuff consignments. Moreover, I want 
to say that wagons are the best liaison 
between the traders and consumen 
and needless to say it is an important 
factor Of railway income. So, this 
matter should be f<.lnsidered seriously 
as the railway is goin, to loee mort 
buainess routes ;); well as long rout. 

Now I com{, to tieketlelll travel. 
Reterrin, to til hellell travel, the bon. 
Railway Minister appealed to the 
Members of Parliament and the public 
to co-operate with him for ita era41-
.. tton. But I would venture to IQ 

that to combat the evil of tickeUesa 
travel, the Government should come 
forward with definite and firm mea-
sures. It is a simple fact that ticket-
less travel is the result of over-
crowding. In OUr country, there lire 
annual festivals every year whim 
collect large congregations. In my 
opinion, the railway should foresee 
the large crowds of passengers during 
a particular festival or mela season. 
They should assess beforehand 
accurately the expected number of 
passengers on such occasions and 
should arranie to provide sufficient 
number ot trains where traffic so 
warrants. 

15·35 bra. 

[MR. DEPUTY-SPEAKER in the Chair) 

Sir, I had the horrible experience 
Of overcrowding and ticketless travel 
when I travelled from here to Assam 
via Barauni on 31st January this year. 
When the train was approaching 
Simaria (West) station, I found thou-
sands and thousands ot people-men, 
women and chilciren--coming towarcU 
the train. The crowd began to swell 
larger and larger and the train wu 
stopped by them every two or three 
minutes. The mob tried to get into 
the compartments and on the rool. 
The travelling passengers were 
threatened by all means to open the 
doors and the poor passengers were 
compelled to open their compartments. 
What struck me mo,,,t was that I found 
not a single person Of the Railway 
Protection Force nor a local police-
man to control the mob. No railway-
man came to give any help to the 
pasaengers. Truly speaking, there 
was absolutely no railway administra-
tion on that particular day in that 
particular section. The railway com-
pletely surrendered to the mob. 
Thousands of people got on the roof 
without any interference either ~ 
the railway statr or local police. I 
was quite upset and eager to know 
the reason why 90 many people were 
com in,. Then somebody told me that 
it was Maghi Purnima day and people 
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were anxIous to take bath in • 
nearby big river and hence such a 
situation arose. My argument in thil 
regard is, when the Government are 
well aware of the mass mentality of 
eur people, they should take timely 
measures to meet such situations. 

I also feel that pOlitical and social 
leaders have equal responsibilities to 
educate the masses and to make pre-
ventive measures on such occasions. 
Apart from these annual featurs, over-
crowding in our trains is a common 
sight throughout the year. I wonder 
why the authorities issue more 
tickets than the aV'ailability at. the 
sitting accommodation. Is there any 
justification to increase the railway 
earnings at the physical and mental 
discomfort of the travelling public? 
I earnestly hOPe that the hon. Rail-
way Minister would issue directive to 
all the zonal railway authorities to 
issue tickets only according to the 
accommodation available in trains. I 
think to eliminate overcrowding, this 
will be an effective remedy. 

I have something to say about over-
erowding of the Pandu-Tinsukia ser-
vice of the North-east Frontier Rail-
way. I believe the Railway Miniatry 
11 aware of the fact that in that aec:-
tion. three or more compartments are 
exclusively being provided tor the 
military personnel. So, there iI hor-
rible overcrowding. More bogie. 

Mould be attached to cope with the 
IrDwing number ot passengen there. 

Sir, while participating in the rail-
way budget debate, I am atraid I 
have gone too far from the budget 
proposals. However, I hope, that 
Illy humble suggestions will receive 
due attention from the Railway Board 
and the Railway Kiniatry. 

81ui 8apUar (Sambalpur): Mr. 
Deputy-Speaker, Sir, the hon. Railway 
Kiniater deserves coqratulatlona for 
havln, a better performance tb1I year 
tban in the previous year. Statiat1c:a 
IUppUed to us live a yer"y I"Oq 

JIIetare ~ the perfarawu:e till tile 

rail waYI not only 10 far u trafIlc w 
concerned, but allO regarding olb .. 
concerns like the Chittaranjan L0co-
motive Works, the Perambur Coach 
factory, etc. But there iI one thine. 
The Railway Ministry is not fully 
aware or the fact that the country 11 
developing at a faster pace than the 
railway is able to cope with the 
traffic, and the sooner thl'Y become 
conscious of the fact the better for 
the development of the country. '1 
feel that the railway is not able to 
meet the demands of goods and pas-
senger trafftc in the country. Of 
course, the hon. Minister has come 
out with a plea that it is not possible 
for the railways to meet all the 
demands. That is true. But we mUit 
remember, at the same time, that the 
railway is a monopoly concern and 
there is no competitor and, in that 
sense, their responsibility becomes all 
the more greater. 

When we come to the question of 
railway versus roadways we ftnd that 
Wllcreas the railway has so man,. 
advantages over the roads and where-
as the railway gets the lar,est llice 
of the Plan allocation both in the 
Second Plan and the Third Plan and 
the roads are not at all developed. .. 
they should be, the railway is not 
able to meet half the demands whicb 
they are expected to meet. Not onlJ' 
they are not able to meet all the 
demands, they are not able to meet 
even those demands which are vital' 
tor the country. 

In thia connection, I will ~ e oal,. 
two illustrations. The mOlt important 
lllustration is the failure of the rail-
way to meet the demands of the steel 
plants. We knew with very deep 
regret that two of the blalt turnacea 
of Rourkela and one at Durppur 
could not be eommlaloned, altboutb 
they were completed many montU 
back, on the p-ound or on the allep-
Uon that the ran..,. ta not _I. 10 
IUppJy them with coal and other 
neeesary materials. "nib matter baa 
been brouCht before thia Rouse on • 
number of oceutOlll and we ftnd .. 
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expJanatian of thia fact giVeD in the 
report which has been circulated to 
UB, "A Review of the Performance of 
IDe Indian Government Railways", I 
draw your attention to some state-
lIlent on page 12. I will only quote 
one sentence which reads: 

HIt may be mentioned that this 
category enjoys high priority and 
the actual requirements of the 
steel plants have, in fact, been 
carried, the shortfall being due 
to the demands materialising 
slower than anticipated." 

From ",is it appears that the trains 
are rushing to the MinistJ;y of Steel, 
Mines and Fuel. But when we ask 
the other M.inistry they usually put 
the blame on the Railway Ministry. 
We are concerned not with which 
Ministry is to blame but with how 
to get things done. And when we find 
tor months together things do not 
move and our expectations do not 
come to fruition, then we get disr 
appointed and frustrated. This one 
tllustration is about the carrying of 
Roods tramc. 

will give another illustration 
about the inability of the railways to 
carry essential passt"nger tra1ftc. The 
bon. Member who preceded me, Shri-
mati Ahmed, referred to one instance. 
I will cite another instance from 
Orisaa. As you know, Orissa is the 
land of fairs. 

All ..... Member: Fairies'.' 

Silri Supakar: Not fairies; fairs. 
There are 10 many melas. At the 
time of the car (psuvals in the past 
there have been great rush at Purl. 
This year it was known that there was 
a special mela on the 27th February 
and WP expected that the railways 
would make an honest attempt to 
e&rI'7 as many J)ltMeftllen as possible 
to that boly plaee. But we ftnd that 
IDAIIY people had to be disappointed, 
and disappointed on the around that 
then Ia not enoqb __ for the 

trains to arrive and, therefore, ID8D7 
special trains had to be cancelled. 
Tberefore, these ~  should be 
looked into and the Govemment 
should not be complacent on e e~ 

improving their performance of pre-
vious years and placing some statis-
tical facts before us, 

I now come to certain railway lin.-
about which demands have been made 
from all parts of the House. Here I 
am speaking of the necessity of 
Orissa. You lmow, Sir, that last year 
in the month of August 1960 there 
were two serious floods in tOe east 
coast of Orissa which resulted in a 
huge loss to the railways on account 
of the fact that the line was com-
pletely disrupted in many places for 
several weeks, and both the passenger 
and goods tramc had to be diverted 
in a very circuitous manner. I do 
not know the extent of the loss incur-
red because when we put certain 
questions in the House we could not 
get any specific answer on this point. 
In order to meet such contingencies 
I think Government should do well 
to develop the line between Talcher 
and Rourkela. It is well-known that 
recently there has been an extensiOil 
from Rourkela to a distanee of about 
42 miles. The distance between the 
other end, Domaro and Burswan and 
Talcher on this side is a distance at 
about 50 to 60 miles. 11 the railwa,.. 
connect that strip I think that would 
not only help the ,oods and passenger 
traffic but will be of immense help 
in times of high ftooda. 

I now come to another small point 
Though Calcutta and Delhi are con-
nected by many special trains, we 
Bnd that thpre is only one train tha' 
is convenient and good, and tIlat Ia 
the Kalka mail which runs in the 
main line, erant chord line. All other 
trains that connect Delhi with Howrah 
take a very Jon, time and an of them 
pus through the main Une. 

I feel that the GOft'J'Dment shoaM 
consider the dNirabilfty of h ........ 
'-t 8Ilother IIIIIiJ tnIn Wu_ 
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Howrah and Delhi so as to enable 
passengers to reach Delhi from 
Howrah either way quicker. The 
Government should provide some 
special bogeys for passengers from 
u~ c  to Delhi because we find that 
almost all the other State capitals 
have some direct connection wiUI 
Delhi except perhaps the capital of 
Orissa. 

One other point and I finish. That 
is about some personal malter of 
railway employees. As you know, 
the construction of Hirakud Dam 
began in 1945. At that time the 
,Railways and other Governmtmt 
employees who were working under 
tile Central Government were given 
some construction dearness allow-
ance. The Railways provided that 
the staff at certaiu stations were to 
be given this construction allowance 
b(.'Cause the prices of things went up. 
But strangely enough though staff at 
stations at a distance of about 200 
miles, like Rairangpur, Bolangir and 
Jharsaguda, were given the facility 
of construction allowance the staff at 
stations much nearer and at a dis-
tance of 8, 15 or 20 miles were not 
given that. Those people have been 
moving in thill matter for the last 
ten years but without any effect. I 
hope the hon. Minister will kindly 
look into this matter. 
. Sbrl RamakrisbDa Reddy (Hindu-
pur) : Mr. Deputy-Speaker, Sir, I 
take this opportunity of congratulat-
ing the Railway Ministry on it. 
splendid all round development and 
efficiency. A compliment from a Con-
gress Member may not be of much 
lipjftcance in view of the Opposition 
this year erowing very eloquent to 
pay tributes to the Ministry for its 
efficiency and progress after indepen-
deuce: I would like to coneratulate 
the Ministry specially for its general 
efBciency, pasaen«er amenities, tor 
putting up a number of fana, for the 
improvement of lavatories, for the 
lntroduc:tion of lleeper coaches, for 
~ de laze tram., for c:onstruet-
'"III tbird-c:l... .allins rooms and for 
DI'OViclin, • Dumber or amenities tn 
them. for construetin, a Dumber 01 
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platform sheds, for broadcastini new» 
at main juncuons, for providmg baUl 
facilities for providing free service to 
clean compartments and for a host of 
other improvements and ,enel'al 
amenities. 

Coming to the other imprOVemeIll.li 
1 feel very proud to mention the locu-
motives tilat al'C coming out of the 
Chittaranjan factory and the coachell 
that are coming out of the Perambur 
Coach Factory. Any Indian can be 
proud of them. According to tilll 
reports of the railway administration, 
tile railways are supposed to be the 
best bridgers in the world. It is lliao 
gratifying that the Railway Ministry 
is in a position to send its team of 
officcn to West Asian countries for 
constructing railway linl."S there. It 
is really a matter on which all of us 
must be proud. Railway yards are 
developing increasingly everywhere. 
After independence  these are count-
able developments in the railway 
administration for which we must pay 
our tributes. 

Progress in a democratic let-up il 
slow compared to that in a dictatorial 
administration. Yet, tile slow prot-
ress that is attained in a democratic 
set-up will be of a far-Ialting utility 
and value than a IpectaculRf achit'v('-
ment in a dictatorial administration. 
Everyone of us, one and all, must pay 
our unstinted tributes and ~  praise 
the Railway Ministry and the railway 
employees who IIIved the prestige 
and honour of thr country with their 
co-operation in maklnl the strike a 
failure. 

But the progress made Is not very 
suf'ftcient in the south compared t" 
that in the north. Out 01 total mJle-
ale of 35,000 and more not more than 
10,000 miles of Railway line in South 
India. Injustice II meted out to the 
IOUth. I join my hon. trfencll who 
have preceded me, specially ShrI 
Imam 01 K)'BOn!, ShrimaU Parvathf 
Krishnan and other South Indian hon. 
Members in thll reprd. The demancll 
or the south, at Jeut to an extent., 
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can be satisfied. In the pre-indepen-
dence day. for a very long time 
Madras was blessed to be the South-
em Railway headquarters. But when 
I come 10 Ply own State of Andhra 
Pradesh, I feel really miser'able to 
find how in between the south and 
the north we are squeezed. Unfortu-
nately, Andhra Pradesh being a divid-
ed house, we are -beini exploited more 
and' the weakness of our State is 
taken advanta.e of. 

Leaving aside the general misfor-
tune of Andhra Pradesh and coming 
10 particuLaru.e, Rayalaseema, an en· 
tity of four districts, is a man forgotten 
and a God forsaken place. It is a 
land of famines,. pestilence, draughts 
and what-notll? We have all .the 
miseries. Here, when the ice in the 
'Himalaya mountains melts, the riverl 
of the northern plateau flow with icy 
water, but it will not be an exaggera-
tion it to impress upon the House I 
tlay that when the mountains of Rayal-
laseema may melt the rivers of 
Rayalaseema may ftow with sand. It 
is an unfortunate situation. We have 
to go through sparse and remote dis-
tances for a rail connection. It is 
really a miserable thing. 

I come from Hindupur. The condi-
tion in a particular taluk, Madaksira, 
is still more unfortunate. It exports 
arecanut and betel leaf as far as 
Bombay but has no rail communica-
tions. It is in a very unfortunate 
lituation. Such being the case, I 
think the pUblic of Rnyalaseema and 
Andhra Pradesh may not pardon the 
negligence on the part of the railway 
administration unle!lS adequate justice 
is meted out to us. You take the 
railway map of India. You ftnd that 
there is so much density In the north 
that you do not have space even to 
write. But when you come to the 
middle part of India, there is sitting 
spact' on. the railway map. It Is in 
such a deplorable lIituation. I would 
thrrefofe e ue~  the Railway Minis-
try to be a bit merciful to that part 
of thl' country whlrh is so much 
nl'glecteci. ........ 

Conlini to the reconstruction of 
zones, times without nwnber hon. 
friends and colleaiues from Andhra 
Pradesh have been urging for the 
creation of a separate zone for Andhra 
Pradesh. We have to deal with 80 
many Railways, the Central Railway, 
the Southern Railway, the North-
Eastern Railway. We have to deal 
with so many railway links and we 
have to approach so many centres for 
any rectification or remedial me&S1U8II 
with respect to Andhra .. P.raduh.... I 
think the Andhra Pradesh> Go"ern-
ment has allo made its representatiOil 
to the Railway l4inistry,.but I do.not 
know why the Centre has taken a 
negligent view of it. 

16 hI'II. 

You must be aware, Sir, that 
Andhra Pradesh has sent four Mem-
bers unopposed to this Parlj,!mcnt, 
whereas the whole of the resl of 
India has sent only about eight peo-
ple, that is, two from Bihar, two from 
Assam, two from Mysorc, one from 
Madras and one from Madhya Pra .. 
desh. To Andhra Pradesh ,oes the 
credit of sending four Members un-
opposed, and it goes to the credit of 
Rayalaseema, a barren area of four 
districts, that it has sent two Members 
unopposed. But what are all the 
benefits that We have derived there-· 
from? The Members who have been 
sent unopposed have to sit idle. The 
general administration is woefully 
negligent towards us, and the presence 
of those people, who are well qualified 
people and double-degree holders, ilj 
not .taken notice of and weightage ill 
not given on the treasury benches. 

Leave aside that. I am not very 
much particular about that. Bu' 
Rayalascema wnich is 80 barren and 
neglected, has contributed the highest 
intellectual here to preside over the 
destinies of this House, the hon. Shn 
Ananthasayanam Ayyangar, and the 
COOIl'CSS Presidrnt Shri San,jeeva 
Reddy. We can be proud of it, and 
J would requrst the Railway Ministry 
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to take particular notice of this fact 
that these four districts of Rayala-
seema which are woefully neglected 
have made this contribution. 

Mr. Deputy-Speaker: Why is the 
hon'; Member omitting himself? 

Sbri Ramakrishna Reddy: I would 
make 'this-request to -them that at 
least the reconstitution of the Zone 
may be considered very sympatheti-
cally. The Railway Corruption ~  

iry Committee came to the conclumon 
that compact zones must be created. 
In their Nineteenth Report, the !letl-
mates Committee have also come to 
the conclusion that there should be 
ccimpact zones. And the progressive 
Russia,n country also have a zone for 
every three to four thousand miles 
of railway line, whereas in our 
-country, all the four zones, namely 
the Southern Railway, the Northern 
Railway, the Western Railway and 
thp Central Railway have each got 
more than five to six thousand miles 
ot railways and the rest of the three 
zones have got only about four 
thousand miles of railways each. I 
would request the hon. the Railway 
Minister to create another zone lor 
Andhra Pradesh with Rayalaseema as 
the headquarters. For Andhra Pra-
desh I am pressing only for the zone. 
The zone might be created on a com-
pact basis in view of what J have 
submitted. Guntakal or Dronachalam 
as central places can be developed u 
zonal headquarters. 

Coming to the railway lines, we 
have proposed a line from Chittal-
drug to connect Mysore State tria 
Madakasera, Hindupur, Kadiri and 
Cuddapah; then another line from 
Cuddapah to Chintamani via Raya-
<'hoti and Madanapalle; and then 
Nandyal to Cuddapah via Maidukur; 
alSo Kazipet to Ongo]e via NagarJuna-
sagar and Machrela. This will afford 
a lot of help for everybody in Andhra 
Pradesh. AI] these lines that I have 
suneste<! will not be too mum for 
the Railways; they wil] come to only 
a few hundred miles. I think the 
Banway Jllnim'y will be rood enouah 

to consider these Points and see that 
adequate facilities are given to thl. 
very backward area of the country 
and' not disappoint· us in Plan after 
Plan. 

I listened to Shri Asoka Mehta'. 
speech yesterday. It was really beau-
tifUl! We thought that he was only an 
eecmomist; but I feel now that he is a 
capable advocate and lawyer also to 
represent facts. He said that South 
India may not be given more facilities 
fw railway lines because they are 
switching on to buses! Switchin&' on 
to buses is quite a diJrerent matter. 
People are takin, to buses there be-
caUll! they are properly auanaged. 
Ther.e is private incentive. But SO tar 
as the Railways are concemed, the 
ff ce ~ are very caUous, they do not 
care about their duties. They look 
only to their monthly salaries and tor-
get their duties. Proper administra-
tion is not maintained; the tempo of 
administration is not maintained. The 
pubbe in these sparse railway links do 
not let proper tacilities. So people 
take to bllS journeys. I wish our 
Deputy Minister bad only travelled on 
the portion of the line from Pakala to 
Dhannavaram. It is a wonderful nn .. 
Thf'l'e Is a saying in our parts that a 
lady who is pregnant may be recom-
mended to trave] by railway trom 
PAkala to Dharmavaram and she wou]d 
at onee have an eallY delivery I Such 
is the woeful state of the liae. lm-
provements can be made hert' .". run-
ning improved additional trains, shut-
ttle trailll, mixed tralnll and openJn, 
new rallway lines even on lou. 

Mr. Depat,-8peaker: Is that a lug-
,estton to the Deputy Minister, to 
travel by that lin .. ? 

8br1 ...... 1u1sIuIa Keddy: No, Sir. 
I was saying that he would then have 
the experien ('e, because recently he 
came to my aTea, and I know that be 
knows throughly about my area, 

Then I want to say IOmethin, about 
o\'ercrowdinl in the railway. on thae 
lines. Now we have a .e1l-1UlftcienC)' 



Raitwa1l MARCH 2, 1961 Budget--General 
DiBeuBsion. 

[Shri Ramakrishna Reddy] 
of locomotives as well as a self-sum-
ciency of coaches. Therefore, more 
trains can be put, or at least more com-
partments. If this is done, overcrowd-
ing can be reduced to a certain ex-
tent. Coordination between Railway 
Police and Railway Administration 
staff has to be developed a gTe&t lot. 

I would also like to mention that the 
representation of Andhras in the rail-
way services is not quite adequate and 
in proportion to the population or the 
importanCe of the Pradesh. Railway 
Corruption Enquiry Committee also 
recommended recruitment to services 
on regional basis. The headquarters 
of the Railway Service Commission are 
10catl'Ci at Allahabad, Calcutta, Bombay 
and Madras. Human nature being 
what it is, wire-pullings and influences 
are felt more in the areas which are 
surrounding the headquarters and are 
nearby: so much so, that if Andhra 
Pradesh has a zone of its own it will 
have adequate facilities to absorb the 
personnel and greater justice can be 
done to Andhras. I therefore request 
that a separate railway zone must be 
allotted for Andhra Pradesh and gre-
ater number ot people absorbed in the 
railway services. 

Shrl Muhammed Elias (Howrah): 
Many Members who belon, to the 
opposition have already spoken about 
the trade union rights of the railway 
employees and the post-strike situa-
tion which is prevailing in the various 
departments ot the Indian Railways. 
I do not want to take much time by 
repeating all those things. In spite of 
the assurances given by the Minister, 
not only the Railway Minister but 
other Ministers also, that there will 
be no victimisation far mere participa-
tion in the general strike. But what 
is going on In different places is a very 
rearettable thine. Because, the rail-
way authorities in various places are 
very revengeful. Their attitude is not 
BO good and not 10 helptul to improve 
the relations between the employeee 
and the authorities. The employees 
are being unneceaarUy harused. I 
have ,ot a lot of material, especially 

from Eastern Railway and South-
Eastern Railway, which I have already' 
sent to the General Managers concern--
ed, but I have not yet received any 
reply from them. 

One single example, as my friend 
has said just now, is that in spite of 
the award given by the Pay Commis-
sion, the rise in the pay scale of train 
examiners from Rs. 180 to Rs. 240 has 
not been implemented. Rather, the 
authorities concerned have implement-
ed it in this way, namely, to decrease 
the scale from Rs. 180 to Rs. 150. In 
this way various things are taking 
place in spite of the Railway Minis-
ter's assurances. 

Here are the figures in reply to mY 
question on the 24th of last month. The 
Deputy Minister said that in Eastern 
Railway and South-Eastern Railway 
many cases are still hanging fire. 

Shrimati lla Palchoudhuri: Was it 
because they joined the strike that the 
pay scale has been reduced? 

Shri Muhammed Elias: They have 
joined the strike. That is why the 
Government is giving them punish-
ment. They were told several times 
that there will be no punishmenL 
Various Ministers, even the Labour 
Minister stated that they would not 
take any revengeful action against 
those employees who have taken part 
in the strikes. 

An BOIl. Member: Not all. 

Shri Muhammecl Elias: I would say 
to the Minister that if this attitude m 
being taken by the authorities COIl-
cerned, if the Government does DO' 
follow the proper policy, the relation. 
between the employees and the autho-
rities cannot improve. 

We are completing the Second Five 
Year Plan. Now, we are on the eve 
of the n.ird Five Yeer Plan. We 
want that the workers should work 
property 80 that the Five Year PI .... 
could be tuUllled and our ~ 



Railwatl PHALGUNA 11, 1882 (SAKA) Budget-Gene'l'ai 
Discussion 

could be developed. How could this 
,be done? Do you want it at the point 
"Of the dagger 01' at the point of the 
bayonet? That cannot be done. Un-
less and until proper enthusiasm is 
created among the employees and the 
"Workers, the full co-operation of the 
workers and employees cannot be had 
and the economy cannot be built. The 
workers cannot work enthusiastically. 
In order to have their co-operation, 
'you should help them to build up a 
ihealthy trade union movement. There 
are innumerable examples in our 
.country. Wherever unions are ~
nised, wherever a healthy trade union 
movement is prevailing-whether these 
unions are con trolled by the Commu-
.nists or by the P.S.P. or by the Cong-
'res!, does not mil.tter-it has helped 
the employers, it has helped to in-
crease prodUction and to build up our 
economy. Everybody will agree with 
this. The Railways is the biggest in-
dustrial concern in this country. U 
these pitiable conditions prevail. we 
shall not be able to have the co-opera-
tion of workers and employees and 
we shall not be able to build up our 
economy properly. 

What is the difficulty 01 the Railway 
Ministry and the Railway Board in 
recognising the Chittaranjan locomo-
tive factory workers' union? These 
workers are surpassing the target of 
production. They are working so 
:wonderfully and so nicely. Why 
should not their union be recognised? 
· They have been agitating for the last 
· five years for the recognition ot their 
· union. If this union is recognised, 
they will work more and good rela-
tions will be e!;tablished. All the dis-
putes can be easily settled and there 
will be no discontent among the wor-
· kers in the Chlttaranjan locomotive 
· factories. Although their union i, not 
recognised. they are working well. 
-What I mean to say is, if their union 
is recognised, they will work more and 
ethusiasm will be created tor them to 
work more. Every year, the hon. 
Minister speaks about the amaipma-
tion of the two I'ederatlona. 'lb1ll 
time, he baa not said anythin, about 
that. He .... ~ said that ltd eoun-

cUi: are functioning properly. He bas 
said in his speech that nearly 200 sta1r 
councils lire functioning. I can say. 
there are many staff councils which 
are not functioning at all. The war-
kers have no proper channel to put 
their grievances before the authorities. 
My hon. friend Shri S. M. Banerjee has 
referred to this. That is why Members 
of Parliament have to write a number 
of letters to the Ministers and General 
Managers, and other authorities con-
cerned. Most of the time, a one-line 
reply is received: your letter is re-
ceived and the matter is beizlg J09lted 
into. Nothing happens. Very ~ 

result is got by writing all these letters 
although hon. Ministers have assured 
us that it hon. Members write, We shall 
look into the matter and take proper 
action. There are many examples. I 
have got a lot oC papers here. Letten 
have been sent to the Ministers and 
the Managers concerned. No reply 
has yet been received by us. 

Mr. Deputy-Speaker: He ill not plac-
ing th('m on the Table of the House? 

Sbrl Muhammed Ellu: No; I am 
not placing. 

Sbrbnatl ParvatbJ Kriahnaa: The 
letters have been sent to the authori-
ties and Ministers. These are on17 
true c e~. 

8hrl MuJuumned Elias: I have ,ot 
them to show you. 

Mr. Deputy-Speaker: I was only 
straid that they may be too fieavy tor 
thr Table. 

Sbri Muhammed EUu: J will not 
trouble you by placin, them on the 
Table. 

Then, I shall come to • point wblch 
I have been raising in every one of 
my speeches on the Railway Budpt, 
retarding nationalisation of LiCht 
Railways. Whenever I ralle this qu __ 
tion. the hon. Minister only lAY' one 
thing, that the polley of the Govern· 
ment iI not to nationalise the Lllbt 
Railways although they have nationa· 
Used the Barsl Li,ht RaUway. I am 
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.peaking especially about the Howrah-
Amta Light Railway, and HOWTah 
Shiakala Light Railway. These rail-
way lines were .laid about 80 years 
ago. At that time, the number of 
passengers was only 8 lakhs. It has 
increased from 8 lakhs to 59 lakhs. 
But, the carriages, the trucks are the 
same. There is no increase at all. 
The passengers have to suffer enor-
mous difficulties. If you go there at any 
time, you will find that are passengers 
are travelling on the rooI, and on the 
foot-boards. The speed of the main 
is only 10 miles per hour. The train 
takes three hours to go from Howrah 
to Amta or from Howrah to Shiakala. 
In this modern age, when people are 
travelling thousands of miles per hour, 
here is a Railway line where traIns 
run only 10 miles per hour. It is sheer 
wastage of the time and energy of the 
people of that locality. They have got 
no alternative conveyance which they 
can use. Only this Martin Railway is 
there. Several times, the people of 
that locality have approached the Rail-
way Ministry to nationalise this. One 
or two committees also have been set 
up, and they have given a report. But, 
no action has yet been taken. The 
Railway authorities are only interested 
in making huge profits. In spite of 
their huge profits, they increase the 
fares. This time, due to the introduc-
tion of the metric system, they have 
increased the fares in :;;uch a way that 
nearly it is double that in Ule Indian 
Railways. I may give one or two 
examples. From Howrah to Shalap, a 
distancc of 10 kilometres, the Martin 
Railway monthly fare has been in-
creased to Rs. 5' 60. For the same dis-
tance, from Howrah to Uttarpara, 10 
kllomptres, the monthly fare is only 
R.e;. 3.61. For a distance of 14 kilo-
m!.'tres, from Howrah to Ramakrishna-
mati, the Martin Railway fare 11 
Rs. 7.70. For the same distance, from 
Howrah to Konnagar, in the Indian 
Railway, the monthly rate is only 
Rs. 5.12. I can give many examples. 
I do not want to take the time Of the 
House. In this way, the company 11 
making enormous profits. This year, 

-here is the balance Sheet-they have 
declared a 6 per cent dividend. Even 
though they have increased the fares, 
the hon. Deputy Minister Shri Shah-
nawaz Khan has stated that this Rail-
way is running at a loss and that is 
why they have increased the fare. In 
reply to my question, in the last ses-
sion, he has replied in this way. That 
is why I have brought all these mate-
rials to show that 'the company is not 
running at a loss. They are running 
at a profit. They have declared a 6 
per cent dividend this year. I would 
request the hon. Minister too look into 
this matter. Howrah is the biggest 
small-scale industrial centre not only 
in India, but in Asia. It is the biggest 
engineering industrial centre in Inltia. 
Every day, factories are coming up. In 
Howrah town, there is no place at all 
They have to go outside Howrah town. 
How will they go and how will they 
run the factories when tliere is licf'con-
veyance? Only the Martin Railwli:f 
is there. How will the employers go 
and build factories? If this is nationa-
lised and modernised with electrifica-
tion and dieselation. I can Say that 
expansion could be done very properly 
and very quickly. New factories can 
come up, and the congestion in Howrah 
and Calcutta town can be greatly re-
duced. If the train covers these 30 
miles in half an hour or 45 minutes, 
people will not live in town, they will 
go to the countryside. TIllIS, Howrah 
and Hooghli disiric,> can be developed 
properly. It will bring a large amount 
to the exchequer, and be beneficial to 
the people and thc country if this rail-
way line is nationalised. 

The people are very much doubtful 
of the stand taken up by the Govern-
ment not to nationalise this railway 
line. I shall quote one letter. The 
people damanded the opening up of 
the road which had been constructed 
as a national highway about six years 
ago. They approached the Govern-
ment of West Bengal that buses should 
be allow(!Ci to ply on it, sO that their 
suffering could be reduced, but the 
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West Bengal Government in their 
letter No. 453-WTITIB-224J58, of 31st 
January, 1959 has said: 

"As regards the question of 
plying buses and heavy vehicles on 
Howrah-Bomjur-Amta road, I am 
to say that in order to avoid UD-
healthy competition between road 
transport services and Railways, 
Government decided not to issue 
stage carriage permits on routes 
running parallel to Railways 
without prior consultation with the 
Railway Authorities concerned. A 
restriction prohibiting the plying 
of heavy goods vehicles on 
Howrah-Domjur Road beyond 
Baltikari has also been imposed 
for safeguarding the interest" of 
the Railway Authorities concern-
ed." 

This railway is controlled by one of 
the biggest industrialists ot the coun-
try, Sir Biren Mukcrjee, and that il 
why the Government is very much 
afraid of touching it. He is a VerT 
rich man, and his interests will be 
affectl'd of this Railway line is nationa-
lised. That is why Government is not 
touching it, and allowing this railway 
to exploit the people and the workers. 
Tbey are damaging the interesta of 
the country. That is why I urge upon 
the Government of look into this 
matter and take necessary action, and 
natiQnalise this railway line and 
modernise it. 

There are two or three other small 
things. The Shalimar Marine Work-
shops which had been functioning very 
well for the last 80 to 90 years, hall 
been suddenly closed down by the 
Railway Board. and the workers have 
been transferred to Kharagpur. 'IbJJI 
workshop had been maintained for re-
pairing wagon carrying steamers ply-
ing between Shalimar and Garden 
Reach, but this steamer service WId 
stopped some years ago after the con-
struction of the WeWncdon Bridge. 
'1'hia factory WId producing axle bozes 
and many other pan., but suddenly 
the Railway Board has closed it down. 
Tbey are plac:ing orden with varioul 

private factories for production of exie 
boxes etc. which can also be produced 
in this factory by the highly skilled 
workmen Of this factory. I tannot 
understand the meaning of closing 
down this factory. I request the Gov-
ernment to look into this matter, 10 
that this factary is reopened and ft-
modelled so that it can produce the 
required 'materialS for the Railways. 

(I wish to pay a compliment to the 
Railway Minister. So, you may please 
allow me one minute) 

'. Mr. Deputy-Speaker: I have no spe-
("illl pn'ferf'l1Ce for compliments. ) 

8hri Muhammed Elias: Only one 
minute, Sir. 

He has mt.'ntioned in his speech that 
nearly 26 co-operatives have been 
ol'gani:;ed on the Indian railways. It 
is a very good thing. This must BI 
encouragt.'Cl. The number of co-opera-
tives should be increased, 80 that the 
contractors cannot get any opportu-
nity. The Rysu'm of recruiting contrac-
tors is the root of corruption. Every 
time many same con·tractors get order 
in spite of a higher quotation than 
other new contractors who want to 
enter in the field. If co-operatives are 
organised, and all these works are 
given to them. the workel'1l will also 
be benefited. the railways will be bene. 
filed, and corruption will be abolished. 
It will be a very good thlng tor the 
Government and rail WilY' to encour.,e 
and develop co-operatives, as there are 
done in Sweden and other Scandina-
vian countriel, of which I have per-
sonal knowledge. Huge big factorie. 
arf.' beinl run there on c(M)peratJve 
lines by workers. That can be done 
here also. 

Wagon-breaking i. also a very im-
portant thin,. but I have no time to 
speak about it. 

Mr. Deptdy-lpeaker: It was im-
portant, and therefore it w .. lelt to 
the end? 

Shri P. R. Patel. 
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Shrl P. B. Patel (Mehsana): On 
the floor of the House we have heard 
many suggestions for new railway 
lIines from all regions, from all States, 
and I would like to add one more to 
them. AU the sugges:ions were made 
wiithout ~u e  how to get the 
funds, but I am making a suggestion 
with the way to find the finance. 

Shri Suren!iranath Dwivedy (Ken-
drapara) : Alternative Railway Bud-
let? 

Mr. Deputy-Speaker: I thought he 
was offering. 

Shri P. B. Patel: Yes, Sir. I am 
offering. 

It has been decided to link Udaipur 
with Himmat.nagar. It is good de-
cision. I may tell you thal very re-
cently rowdism was indulged in· when 
one of our han. Ministers was there. 
I think rowdism should not be allow-
ed to pay any dividend to anybody. 
The decision tha t has 'Deen taken, I 
hope, will be implemented without 
delay. 

1 am sugge9lJing that Himmatnagar 
be joined with Vijapur, a tract of only 
12 miles. Naturally, there is the ques-
tion; where is the finance? I would 
e ue~ the hon. Railway Minister to 
refer to Audit Report, Railways, ot 
1959. I am reading a few lines from 
that: 

"Meanwhile it came to light 
that the ex-Baroda State Govern-
ment had made over at the time 
of merger a sum of Rs. 112.7 lakhs 
in the form of a l'IIIIerve fund to 
be utilised inter alia tor capital 
improvements, extensions and 
rlevelopment,; exclusively of the 
Baroda Railway system." 

Vijapur is on the ex-baroda railway 
system. For the extension of the line 
from Vijapur to Himmatnagar, that 
amount can be used. The amount 
waa placed in the hands of the Cen-
tral Government on 1st May, 1948, and 
t ddDk durin. the .. twelve yean the 
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inle.est accrued on it would be at 
least half the ol"ginal sum. So, an 
amount of about Rs. 160 lakhs is with 
the railway administl'ation. I hope 
this amount will ,be used in the ex-
Baroda territory for the extension of 
the ex-Baroda railway u per the 
terms of the fund. 

Bhildi is on the Kandla-Deesa sec-
lion. It is a junction joining Rajas-
than with Gujarat. Bhildi can be 
linked with either Patan, Harij or 
Becharaji, which would ·be a tract of 
only about 30 miles. This way we 
can Jom Udaipur with Gujarat, and 
the passenger;; travelling on this line 
can straightaway go to Rajasthan, 
Marwar Junction and Bikancr too. My 
submission is that thereby we will be 
able to ease overcrowding between 
Ahmedabad and Ajmer. 

The overcrowding is so much and it 
would be very difficult tor me to give 
a description of the overcrowding bet-
ween Ahmedabad and Ajmer. I think 
the Railway Administration will agree 
with me that there is need to run an 
extra train on this route. But even 
though this demand has been made, it 
has not been conceded so far, and the 
reason given is that we cannot run 
more passenger and goods trains than 
they are running at present. If Him-
matnagar is not connected with Vija-
pur, and directly to Bhildi,-because 
there is already a railway track bet-
ween Vijapur, Bechraji and Harij 
then the overcrowding would be 
much more, and it would be beyond 
the capacity of the railways to carry 
the pa.;sengers. 

I know that about five years back, 
when Shri Tulsidas Kilachand repre-
sented my district. the hon. Ranway 
Minillter gave an assurance that there 
will ·be a double line between Ahme-
dabad and Mehsana. I think they are 
true to their promise. A double Une 
i:l already constructed twtween Ahme-
dabad and Kalol, but from Kalol to 
Mehsana, no progress has been the",. 
'Ibis Une was to be eompleted dUl'fn« 
tile Second Five Year Plan. I would 
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"equest the hon. Minister to look into 
this matter. Without a double line, 
the pre.>ent overcrowding could not be 
eased and more trains could not be 
run. So, it wOO'lei be in the !interests 
of the Railway Administration to 
complete the double line. The over-
crowding is so much that the passen-
gers have not only to ::Itand but they 
become packed as if in the 'Black 
:Hole of Calcutta'-of course, that is 
;an imaginary thing, as 'the present 
history tells us; the fact is that the 
pa;.sengers are actually packed, :Many 
times, I travel lin third class, even to-
day, and I see the conditions of the 
third class passengers my.;.elt. 

If We look to the flgures, the earn-
ingS that we get from the third class 
passengers are much more ,than what 
we get from the dr8t, second and air-
conciitionf'd class pas ;engers. The total 
income in 1957 -58 from passenger 
f e~ was Rs. 1,20,05 1akhl, Out of 
these, the third class passengers gavE' 
us Rs. 1,06,64 lakhs. Now, let us see 
the ftgures for 1959-60. The total that 
we earned from pa.;senger fares was 
Rs. 1,26,50 lakhs. Out of these, the 
third class passengers paid us .~. 

1,12,77 lakhs. So, my submission is 
that most of the income that we get is 
from the third class passengers, and 
yet We look to the amenities of the 
flrst class passengel'1l and air-condi-
"tloned class passengers. I think we 
'must look to the amenities of the pas-
sengers who pay us more. 

There are certain other thin,s abo 
·that I would like to urge. On my side, 
even at my place, Kadi, on the Bech-
raji-Kalol line people laave been re-
questing t.he Railwav Administration 
to give them a platfonn shed. 

So many passengers come and 10 
many RO. Also on fair days, people 
go to Bachhraji. But uu. emaIl re-
quest is not heeded. lIy submiafon 
is that the railway authorities ahouJd 
look into such matters and provide 
plat10rm sheds at small .tatlOlUl md 
not look only after.DeDd. liaInbay and 
Ah!aecWwcL 

It has been said on the floor of the 
House that the employees are victim-
ised and trade unions are not rec0-
gnised. I am not in favour of victi-
misation or any such thing. But what 
does our experience tell us? If the 
last genera} strike had suCceeded, 
what would have bl.'en the condition 
of our country? Those political 
workers who instigated the strike 
thought that they would capture the 
Government by paralysing the Gov-
ernment and the whole country. They 
could not succeed. Now these are the 
persOns who are complaining of victi-
misation. 

An Hon. Member: 
convert, 

He 

--. 
is a new 

i;brl p, R; Patel: However, I woul! 
plead. 1rith the Railwoy Administra-
tion 1hat after all, We should be very 
liberal. I know of two cases in the 
Mehsana section. I think liberal 
treatment requires to be given. At the 
same time, I wish that the Govern-
ment should be rather alert and 
awakened to see that there· is no 
strike in future and no organisation. 
whether it may be a trade union or 
any other union, is recognised which 
talka of strike or encouraees strike. 
We do not want any unions whIch 
would come in the way of the deve-
lopment of the country'and peare and 
order in the country. 

18.37 hn. 

[MR. SPEAKD in the Chair] 

I know of the achievements of the 
railways, but before I ~  on them, 
I would admit one thin,. When WE' 
lOt independence, the railway...-the 
track., locomotivea and all those thin,. 
-w .... In IUch a condition that we 
were in a very u e ~ e position. 
Tracks were worn out or removed and 
sent to Mesapotamia, wa,ons and 
COIlebes were wnt abroad and enJines 
were taken away. We were very poor 
In tIleR matters. But durin. the Jut 
ten yean, we Iba]) havt' to admJt that 
We ..... made p",...-e •. We are 
111 ~ eDIInes, ~. 
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wagons and 80 many other equip-
ments. We are just on the verge of 
self-suftlciency. This is not a small 
thins. If We do not give credit to 
the Railway Administration for this, 
I think We will be failing in our duty. 
I congratulate the Railway Adminis-
tration on these achievements. I have 
been to Madras and have seen the In-
tegral Coach Factory. I must admit 
that it is doing very well. At the 
same time, I will fail in my duty if 
I do not bring certain things to the 
notice of the Administr8ltion. 

The investment that we have made 
on the railways is very hu.ge. And, in 
these last 10 years wc have been 
adding more to our investments. It 
has gone up to &s. 173,912 lakhs. Do 
we get sufficicnlt income looking to 
the ~~ ' e  My submission is that 
we do not get the income that we 
should get, whatever be the reasons. 
'!\hi:; is our monopoly concern. No 
doubt it is a concern which does scr-
viee to the people. But that does not 
mean that it should cease to be a 
commercial concern. We should try to 
earn more from this. The reason why 
we do not earn is that the expense 
ratio is very hiP1. 

If you go to any station, to any 
department, you will find that there 
if> huge expenditure, more persons 
than required for the job. The Railway 
Administration should look into thi!' 
and make the concern l'arning. 

When there are dl'mands for more 
tracks, it may be said that in our 
country we ·have got the longest route 
mileage. It comes to 34,487 miles. But 
looking to the area of our country, 
the numbcl' of sq. miles, which is 
12,59,797, according to my calculations, 
it comes to 2'7 miles per 100 sq. miles. 

Sbrl S. M. JIIUlerJee (Kanpur): In 
tenns of kilometres? 

8br1 P. R. Pat.l: So, that is not 
much. We should 'have more lines. 
Every attempt should be made to 
extend our railway lines and to live 
more eervice to the people; at tIbe 

same time, it should be efficient ser-
vice. 
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Shrl Manay (Bombay City Central-
.fteserved-Sch. Castes): I propose to 
adeal with the grievances of labour in 
: general and the Scheduled Caste and 
Buddhist employees of the railways in 
,particular, but before doing so, I wish 
to draw the attention of the Railway 
Minister to certain problems of Maha-
rashtra State and about a new lme 
.b& ;M.ysore State. IWgarding Maha-
'rashtra, the demand for this Konkan 
railway, which used to be known as 
the Diva-Dasgaon railway, was put 
up many, mall:: years ago, and ~  tbe 

l>redecessors ()[ the present Railway 
Minister had promised ~~ . the ~1 .

way would be laid up to Dasgaon. Not 
only that, in the second Five Year 
Plan it was promised; that before the 
second Five Year Plan period was 
over, the Konkan area will get the 
Diva-Daspon railway. 

At page 10 of the Railway Minis-
ter's budget speech, the Railway Min-
ister has been pleased to refer to this 
Konkan railway in these words: 

"Final locations of Diva-Panval, 
Uran ...... are in progress." 

I fail to underAand how, instead of 
Das,aon, this UTa" has come in. To 
~ e you an idea about it, I may men-
~  this point thnt there is a vast dis-
tance between Dasgaon and Uran that 
even if the railway is extended up to 
UTa", it will not solve the problems 
ot the Konkan people. This railway 
has found its place in the Plan after 
deUberations, after repl"esentaUons, 
after the Government of India in 
general and the Railway Ministry in 
particular having been convinced of 
the need ot Konkan people to have 
this railway. After doing so much, 1 
am greatly surprised to find that the 
promise has not been kept. The pro-
mise was that the railway line should 
be up to Daspon. but now the hon. 
Railway M.lnister. in his speech, has 
mentioned that the tinal locations of 
Diva-Pannl-Uran are in progress: 
that is, the line is up to Uran only. 
Some ot the words whim the Railway 
Minister has used in relaUon to this 
~ e have been mentioned in the Third 

Plan. I only hope that this railway 
up to Dasgaoll will be an accomplish-
ed. fact at least before the end of the 
third Plan. This is the expectation 
and the feeling of the people of Kon-
kan. 

Now, I come to the second aspect, 
namely, the new lines in Mysore 
State. 

Mr. Speaker: 1$ it not possible to 
have a railway ~ all a1011l the we3t 
coast, trom Bombay to Cape Comorin? 

Shri Jagjlvan Ram: Nothing is im-
possible provided the resources Ilre 
available. 

Mr. Speakft: tt there is It huge 
mountain and ilO if it .is abnttrmaUy 
costly, it may be impossible. 

Shrl Jagjivan Raid: It i. a very 
difficult area, but our engineen are 
in a positio,1 to do that, provided we 
have the necesiary relO\H'ceS. 

Shri B K. GIiUnvad (Naslk): It Is a 
neglected area; in that whole patf# 
you w ill find that there are nO pail" 
ways. 

Shrl Manay: I appreciate the point 
of the hon. Railway Minister that the 
place is a mountainous one and may-
be from the financial point ot view, it 
may <.'Ost more. But at the same time, 
one point to be appreciated is that thls 
demand has been there since the last 
thirty years and the hon. Railway 
Minister and his predecessors had 
agreed that they would give the rail-
way line up to Dugaon. Not only 
that; engineering survey and all IOrts 
of surveys were made and if I may 
say so, even some provision was made 
to have the railway line up to Das-
gaon. But I do not know what hap-
pened in between, because Dugaon 11 
dropped and it is stated here that It 
would be only up to Uran. That was 
the point I was makinl out. 

Another demand is for • railway 
Une in Belpum distriet from NlpaDi 
to Raibaut. 'nle distanc:e Ii only 10 
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miles and another paint is that it is a 
plain land. The people of Nipani 
want this railway line for many justi-
fiable reasons. Firstly. this taluk has 
a popuation of 3 lakhs of people. 
Throughout India. nowhere you will 
find a taluk where 3 lakhs of people 
are residing. Besides. this is a com-
mercial place and a very important 
business centre in Belgaum district. 
Tobacco is the product which we ex-
port and we get foreign exchange also. 
This is a place where there is tobacco 

and it should get a railway Me to 
help the mercantile community to send 
more tobacco from this place con-
veniently by rail. 

Mr. Speaker: The hon. Member 
might continue on the next day. 

1'7 hra. 
The Lok Sabha then ad;ourned till 

Eleven of the Clock on Saturdav. 
March 4, 1961/Phalguna 13. 18U 
(Saka). 




